“By E-mail / Speed-Post”
“rg.ngt@nic.in / judicial-ngt@gov.in

GOVERNMENT OF ODISHA
FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT

edevedede

No. FE-ENV1-ENV-0005-2020/ 2<) 88 7 IFE&CC, Date: 23 SEP 2015

From

Shri Dinakrishna Kar, OAS (S)

Joint Secretary to the Government. .
To

The Consultant Judicial,

National Green Tribunal (NGT), Principal Bench (PB),

Faridkot House, Copernicus Marg, New Delhi-110 001.

Sub: Filing of Compliance Report in the form of an affidavit w.r.t order dated
18.07.2025 of Hon'ble National Green Tribunal, Principal Bench, passed in
O.A. No. 606/2018.

Sir/Madam,

In inviting a kind reference to the subject cited above, | am directed to submit
herewith a copy of the affidavit sworn by the Chief Secretary, Odisha, along with its
relevant annexure (Copy Enclosed) in compliance with the directions of the Hon'ble
National Green Tribunal, Principal Bench, New Delhi, issued vide Order dated. 18.07.2025
passed in O.A. No. 606/2018 in the matter of Municipal Solid Waste Management Rules,
2016 and other environmental issues for your kind information and necessary action.

This is for your kind information and necessary action at your end.

Yours faithfully,

\/ﬂ)"”

Joint Secretary to G vernment.
Email

Memo No. X9 8 & & IFE&CC dt 73 SEP 705 :

Copy along with a copy of the enclosure forwarded to O.S.D. to the Chief
Secretary, Odisha, for kind information of the Chief Secretary.

o

L
Joint Secretary tc(@knﬂnt.

P.T.O.

FE-ENV1-ENV-0005-2020/01/2025



E!':_:':)No. 29 88 ) IFE& CC dt. 211 @3@

Copy along with a copy of the enclosure forwarded to P.S to Additional Chief
Secretary, Water Resources Department / Sr. P.S. to Additional Chief Secretary, FE & CC
Department / P.S. to Principal Secretary, H&UD Department / P.S. to Commissioner-cum-
Secretary, PR&DW Department / P.S. to Commissioner-cum-Secretary, Health & Family
Welfare Department for kind information of ACS, Principal Secretary and Commissioner-

cum-Secretary respectively.

Joint Secﬂ Government.
Email
Memo No. 280 FE&cC dt. 23 SEP 2015

Copy along with a copy of the enclosure forwarded to the Member Secretary,
Central Pollution Control Board, Paribesh Bhawan, East Arjun Nagar, Shahdra, Delhi-110

032, for kind information and necessary action.
-1)7
\%ﬂ\

Joint Secretary t% overnment.

Email

MemoNo. X)8ALFE&cc dt. 23 SEP 2075

Copy along with a copy of the enclosure forwarded to the Member Secretary,
State Pollution Control Board, Paribesh Bhawan, Nilakantha Nagar, Unit-VIll,
Bhubaneswar / Member Secretary, OWSSB, Satya Nagar, Bhubaneswar, for, kind

information and necessary action. mﬁ
Joint Secretaryfo Gavernment.

Email

MemoNo._ 2989 IFE& CC dt. 23 SEP 2025

Copy along with a copy of the enclosure forwarded to Sri Soumyaijit Pani, Ld.
Advocate, Supreme Court of India, 2/4A, Jungpura-A, Basement, Near Sahi Hospital, New
Delhi — 110014, Email: soumyajitpani@hnotmail.com for kind information and necessary
clearance before the Hon'ble NGT, PB on the upcoming hearing listed on 25.09.2025.

rd

VQV]\
Joint SecretaryAo ao ernment.

Memo No. 29893 Fescc at. 23 SEP 0B

Copy forwarded to the Legal Cell, FE&CC Department, for kind information and
necessary action.

It is further requested to kindly monitor the developments in the instant matter
closely and notify promptly of any significant progress or actions needed thereof from the

respondents concerned. V
Joint Secretary to oﬂinlnent

FE-ENV1-ENV-0005-2020/01/2025
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

In the matter of
ORIGINAL APPLICATION NO. 606 of 2018

and other related matters

Compliance of Solid Waste Management Rules, 2016,

Sewage & Septage Management of the State of Odisha

By
Chief Secretary, Odisha
Lok Seva Bhawan, Bhubaneswar-751001

Filed on: _ 23 September, 2025

[
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH AT NEW-DELHI

(IN ORIGINAL APPLICATION NO. 606 of 2018

AND OTHER RELATED MATTERS)

AFFIDAVIT BY THE CHIEF SECRETARY OF THE GOVERNMENT OF
ODISHA, IN COMPLIANCE OF ORDER DATED 18.07.2025 PASSED BY
THIS HON'BLE TRIBUNAL

[, Shri. Manoj Ahuja, TAS, S/0 Ramesh Chander Ahuja, presently working
as Chief Secretary, Government of Odisha, having office at Lok Seva Bhawan,
Bhubaneswar, do hereby solemnly affirm and state on oath as stated under:

1. That [, presently working as the Chief Secretary, Government of Odisha,
am filing the present affidavit in compliance with the order dated
18.07.2025, passed by this Hon’ble Tribunal.

2. That, vide order dated 18.07.2025, this Hon’ble Tribunal was pleased to
direct the deponent herein to submit the fresh report disclosing the
information on solid waste management and sewage management in the
State of Odisha, in the formats as prescribed by the Hon’ble Tribunal vide
aforesaid order.

3. That, Urban Local Body (ULB) wise detailed information regarding solid
waste management in Odisha has been prepared in the format prescribed
by the Hon'ble Tribunal, which is on the basis of correspondence /
information received from ULBs as well as available with Housing &
Urbah' Development Department. The same is annexed and marked as
Annexure-A.

4. That, Urban Local Body (UI.B) wise detailed information in respect of 5
(Five) Nos. of sewered cities namely Bhubaneswar, Cuttack, Sambalpur,
Raurkela and Puri regarding sewage management has been prepared as per
Si. No. (A), (B), (C) and (E) of the format prescribed by Hon’ble Tribunal,
which is on the basis of correspondence / information received from
WATCO, Odisha. The same is annexed and marked as Annexure-B.
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As regards to the information relating to “Drains™ mentioned under SI. No.
(D), it is humbly submitted that assessment & evaluation of ULB level
information regarding “Sewage and Sullage flowing n open drains”, “Flow in
each drain”, “Quality /Characteristics of effluent”, *Quantity of industrial effluent
discharged tn drain” etc. require longer time. Accordingly, it is a humble
submission placed before the Hon’ble Tribunal to allow State of Odisha time
period of2 months for necessary assessment, evaluation, compilation and thereof
submission of the required information on “Drains” in the prescribed format
before the Hon’ble Tribunal.

It is humbly prayed before the Hon’ble Tribunal that the actions taken by
the Government of Odisha in the matter may kindly be taken into record by way
of the present affidavit.

[, the above-named deponent, do hereby verify that the contents of the
above affidavit are true and correct to the best of my knowledge and nothing
material has been concealed therefrom.

VERIFICATION:

d
Ly
Verified at _ &hub 241 on this 2_2’ ~day of September, 2025.

s/

BDEPONENT

RetoreMeon D=5~ f‘ 1am T
/ of thi! AT
‘ g / Contents Thi
g }/N (O’uf,)/éﬁ lM \t?jzntb ‘.h. ues‘ o' hllsfh.f' +
amuadoe nc Aete
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Solid Waste Management in the State

Table: Solid Waste Generation, Collection & Transportation:

Annexure- A

. (3) Composition of Waste (TPD) (6) Final

si (2) Waste Generation (4) Waste| (5) Waste destination of
N " (1) Name of ULB (TPD) Whether based on Collected| Transported

o. : : transported

per capita / or weighment Dry / (TPD) (TPD) e
Biodegradable Recyclable Inerts
1 | Anandpur (M) 12.69 6.55 3.86 2.28 12.69 12.69 Processing Facility
2 | Angul (M) 14.14 T 4.29 2.55 14.14 14.14 Processing Facility
3 | Asika (NAC) 8.08 4.18 2.45 1.45 8.08 8.08 Processing Facility
4 | Athagad (NAC) 5.74 3 1.71 1.03 5.74 5.74 Processing Facility
5 | Athmallik (NAC) 4.11 2.12 1.25 0.74 4.11 4.11 Processing Facility
6 | Attabira NAC 5.37 207 1.63 0.97 5.37 5.37 Processing Facility
7 Balangir (M) 31.13 16.08 9.45 5.6 3113 31.13 Processing Facility
8 | Balasore (M) 37.31 19.31 11.28 6.72 37.31 37.31 Processing Facility
9 | Balimela (NAC) 3.96 2.04 1.21 0.71 3.96 3.96 Processing Facility
10 | Balliguda NAC 6.52 3.21 2.14 1.17 5.31 5.31 Processing Facility
11 | Balugaon (NAC) 5.91 3.05 1.8 1.06 5.86 5.86 Processing Facility
12 | Banki (NAC) 6.17 3.37 1.69 1.11 6.17 6.17 Processing Facility
13 | Banpur (NAC) 5.74 2.96 1.75 1.03 5.74 5.74 Processing Facility
14 | Barbil (M) 21.27 10.98 6.46 3.83 21.27 21.27 Processing Facility
15 | Bargarh (M) 28.36 15.98 7.28 5.1 27.38 27.38 Processing Facility
16 | Baripada (M) 38.61 21.77 9.89 6.95 38.61 38.61 Processing Facility
17 | Barpali (NAC) 6.78 3 2.06 1.22 6.78 6.78 Processing Facility
18 | Basudebpur (M) 10.79 5.57 3.28 1.94 10.79 10.79 Processing Facility
19 | Bellaguntha (NAC) 3.97 2.14 1.12 0.71 3.97 3.97 Processing Facility
20 | Belpahar (M) 12.53 6.47 3.8 2.26 12.53 12.53 Processing Facility
21 | Berhmapur (MC) 146.28 82.8 37.15 26.33 144 .48 144 .48 Processing Facility
Page 1 of 41
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(3) Composition of Waste (TPD)

sl (2) Waste Generation (4) Waste| (5) Waste deéfi)ng't?:; of
No. |(1) Name of ULB (TPD) Whether based on Collected| Transported| “, _ . .
} per capita / or weighment Dry / (TPD) (TPD) wa‘;te
Biodegradable Recyclable Inerts
22 | Bhadrak (M) 36 18 11.52 6.48 26 26 Processing Facility
23 | Bhanjanagar NAC 6.53 3.42 1.93 1.18 6.53 6.53 Processing Facility
24 | Bhawanipatna (M) 26.41 13.65 8.01 4.75 26.41 26.41 Processing Facility
25 | Bhuban (NAC) 7.35 3.79 2.24 1.32 7.35 7.35 Processing Facility
26 | Bhubaneswar (MC) 800 384 374 42 800 800 Processing Facility
27 | Bijepur (NAC) 3.8 2.01 1.19 0.7 3.89 3.89 Processing Facility
28 | Binika (NAC) D 2.73 1.62 0.95 5.3 5.3 Processing Facility
29 | Biramitrapur (M) 10.81 5.58 3.28 1.95 10.23 10.23 Processing Facility
30 | Boudhgarh (NAC) 6.71 3.46 2.04 1.21 6.71 6.71 Processing Facility
31 | Brajarajnagar (M) 25.46 13.15 7.73 4.58 25.46 25.46 Processing Facility
32 | Buguda (NAC) 547 3 1.49 0.98 5.47 5.47 Processing Facility
33 | Byasanagar (M) 15.74 8.13 478 2.83 15.74 15.74 Processing Facility
34 | Champua NAC 5.74 2.96 1.75 1.03 5.74 5.74 Processing Facility
35 | Chandbali (NAC) 8.78 453 2.67 1.58 8.75 8.75 Processing Facility
36 | Chhatrapur (NAC) 7.15 3.69 2.17 1.29 .45 7.15 Processing Facility
37 | Chikiti (NAC) 4.19 2.3 1.14 0.75 4.19 4.19 Processing Facility
38 | Choudwar (M) 13.76 7.1 4.18 2.48 12.66 12.66 Processing Facility
39 | Cuttack (MC) 223.58 114.98 68.36 40.24 188.6 188.6 Processing Facility
40 | Daspalla NAC 6.09 3.14 1.85 1. 6.09 6.09 Processing Facili
41 | Deogarh (M) 7.76 3.7 2.66 14 7.76 7.76 Processing Facility
42 | Dhamnagar (NAC) 7.4 3.82 2.25 1.33 7.4 7.4 Processing Facility
43 | Dharmagarh NAC 5.67 27 1.95 1.02 5.67 5.67 Processing Facility
44 | Dhenkanal (M) 22.42 12 6.38 4.04 22.42 22.42 Processing Facility
45 | Digapahandi (NAC) 4.64 2.5 1.3 0.84 4.64 464 Processing Facility
46 | G. Udayagiri (NAC) 3.76 1.94 1.14 0.68 3.76 3.76 Processing Facility
47 | Ganjam (NAC) 4.02 2.07 1.23 0.72 4.02 4.02 Processing Facility
48 | Gopalpur (NAC) 2.64 1.36 0.8 0.48 2.64 2.64 Processing Facility |
49 | Gudari (NAC) 2.57 1.32 0.79 0.46 2.57 2.57 Processing Facility
Page 2 of 41
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(3) Composition of Waste (TPD)

iy (2) Waste Generation (4) Waste| (5) Waste deéfiLzl?:r: of
N * |(1) Name of ULB (TPD) Whether based on Collected| Transported t
0. : 2 ransported
per capita / or weighmenf Dry / (TPD) (TPD) e
Biodegradable Recyclable Inerts
50 | Gunupur (M) 9.12 4.72 2.76 1.64 9.12 9.12 Processing Facility
51 | Hindol NAC 5.66 2.92 1.72 1.02 4.74 4.74 Processing Facility
52 | Hinjilicut (M) 8 4 2.56 1.44 8 8 Processing Facility
53 | Jagatsinghpur (M) 10.95 5.65 3.33 1.97 10.95 10.95 Processing Facility
54 | Jajpur (M) 12.13 6.26 3.69 2.18 12.13 12.13 Processing Facility
55 | Jaleshwar (M) 8.41 4.34 2.56 1.51 8.41 8.41 Processing Facility
56 | Jatani (M) 17.82 9.2 5.41 3.21 17.82 17.82 Processing Facility
57 | Jeypore (M) 26.91 13.9 8.17 4.84 26.91 26.91 Processing Facility
58 | Jharsuguda (M) 31.06 16.04 9.43 5.59 25.02 25.02 Processing Facility
59 | Joda (M) 16.17 7.67 5.59 2.91 16.17 16.17 Processing Facility
60 | Junagarh (NAC) 6.45 3.33 1.96 1.16 6.45 6.45 Processing Facility
61 | Kabisurjyanagar (NAC) 6.13 3.31 1.72 11 6.13 6.13 Processing Facility
62 | Kamakshyanagar (NAC) 6 3 1.92 1.08 6 6 Processing Facility
63 | Kantabanji (NAC) i 3.7 2.18 1.29 77 717 Processing Facility
64 | Karanjia (NAC) 7.54 3.89 2.29 1.36 7.54 7.54 Processing Facility
65 | Kashinagar (NAC) 3.42 1.76 1.04 0.62 3.42 3.42 Processing Facility
66 | Kendrapara (M) 15.01 .15 4.56 27 15.01 15.01 Processing Facility
67 | Keonjhargarh (M) 21.5 12 5.63 3.87 21.5 215 Processing Facility
68 | Kesinga (NAC) 6.24 3.22 1.9 1.12 6.24 6.24 Processing Facility
69 | Khalikote (NAC) 4.36 2.25 1.33 0.78 4.36 4.36 Processing Facility
70 | Khandapada (NAC) 3.17 1.63 0.97 0.57 3.17 317 Processing Facility
71 | Khariar (NAC) 4.93 2.54 1.5 0.89 4.93 4.93 Processing Facility
72 | Khariar Road (NAC) 6.47 3.27 2.04 1.16 6.47 6.47 Processing Facility
73 | Khordha (M) 14.89 7.69 4.52 2.68 12.2 12.2 Processing Facility
74 | Kodala (NAC) 4.92 2.7 1.33 0.89 4.92 4.92 Processing Facility
75 | Konark (NAC) 5.5 2.84 1.67 0.99 5.5 hib Processing Facility
76 | Koraput (M) 16.93 8.2 5.68 3.05 16.93 16.93 Processing Facility
77 | Kotpad (NAC) 5.6 3 F-— 458 1.01 5.6 5.6 Processing Facility
Page 3 of 41
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(3) Composition of Waste (TPD)

o4 (2) Waste Generation (4) Waste| (5)Waste | (O Final
No. (1) Name of ULB (TPD) Whether based on Collected| Transported travsported
' per capita / or weighment __ Dry / (TPD) (TPD) P
Biodegradable | Inerts waste
ecyclable
78 | Kuchinda (NAC) 5.08 2.62 1.55 0.91 5.08 5.08 Processing Facility
79 | Malkangiri (M) 9.96 5.14 3.03 1.79 9.96 9.96 Processing Facility
80 | Nabarangapur (M) 9.64 498 2.92 1.74 9.64 9.64 Processing Facility
81 | Nayagarh (M) 6.38 3.3 1.93 1.15 6.38 6.38 Processing Facility
82 | Nilagiri (NAC) 5.8 2.99 1.77 1.04 5.8 5.8 Processing Facility
83 | Nimapara (NAC) 6.45 3.33 1.96 1.16 5.12 512 Processing Facility
84 | Nuapada NAC 5.6 2.9 1.69 1.01 56 5.6 Processing Facility
85 | Odagaon (NAC) 4.09 211 1.24 0.74 4.09 4.09 Processing Facility
86 | Padmapur NAC 5.87 3.03 1.78 1.06 5.87 5.87 Processing Facility
87 | Paradeep (M) 21.87 11.29 6.64 3.94 21.87 21.87 Processing Facility
88 | Paralakhemundi (M) 14.23 7.35 4.32 2.56 14.23 14.23 Processing Facility
89 | Patnagarh (NAC) 7.35 3.59 2.44 1.32 7.35 7.35 Processing Facility
90 | Pattamundai (M) 11.66 6.02 3.54 2.1 11.66 11.66 Processing Facility
91 | Phulabani (M) 13.16 7.33 3.45 2.37 1315 13.15 Processing Facility
92 | Pipili (NAC) 5.76 2.97 1.5 1.04 5.76 5.76 Processing Facility
93 | Polasara (NAC) 7.59 3.92 2.3 1.37 7.59 7.59 Processing Facility
94 | Puri (M) 66.8 36.2 18.58 12.02 66.8 66.8 Processing Facility
95 | Purusottampur (NAC) 5.27 2.8 1.52 0.95 5.27 5.27 Processing Facility
96 | Rairangpur (M) 8.38 4.32 2.55 1.51 8.38 8.38 Processing Facility
97 | Rajagangapur (M) 16.43 8.48 4.99 2.96 12.95 12.95 Processing Facility
98 | Rambha (NAC) 4.38 2.35 1.24 0.79 4.38 4.38 Processing Facility
99 | RANPUR NAC 4.83 2.49 1.47 0.87 4.83 4.83 Processing Facility
100 | Raurkela (MC) 113.7 58.47 34.76 20.47 95.23 95.23 Processing Facility
101 | Rayagada (M) 27.34 14.13 8.29 4.92 27.34 27.34 Processing Facility
102 | Redhakhol (NAC) 5.1 2.63 1.55 0.92 5.1 5.1 Processing Facility
103 | Remuna (NAC) 10.71 553 5.18 0 5.18 5.18 Processing Facility
| 104 | Sambalpur (MC) 123.09 63.3 37.63 22.16 104.79 104.79 Processing Facility |
105 | Sonepur (M) 7.71 3.99 2.33 1.39 T 7.71 Processing Facility
Page 4 of 41
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3) Composition of Waste (TPD ;
S| (2) Waste Generation & : : ) (4) Waste| (5) Waste des(isiLzlt?;rI\ A
No' (1) Name of ULB (TPD) Whether based on Collected| Transported transported
] per capita / or weighment Dry / (TPD) (TPD) s
Biodegradable ® Inerts
ecyclable
106 | Soro (M) 10.44 5.39 3.17 1.88 10.05 10.05 Processing Facility
107 | Sunabeda (M) 16.17 8.35 4.91 2.91 16.17 16.17 Processing Facility
108 | Sundargarh (M) 14.45 7.46 4.39 2.6 14.45 14.45 Processing Facility
109 | Surada (NAC) 5.02 2.59 1:53 0.9 5.02 5.02 Processing Facility
110 | Talcher (M) 13.05 6.74 3.96 2.35 13.05 13.05 Processing Facility
111 | Tarbha (NAC) 2.93 1.48 0.92 0.53 2.93 293 Processing Facility
112 | Titilagarh (M) 10.26 5.25 3.16 1.85 10.01 10.01 Processing Facility
113 | Tusura NAC 3.69 1.9 1138 0.66 3.69 3.69 Processing Facility
114 | Udala (NAC) 4.42 2.28 1.34 0.8 442 442 Processing Facility
115 | Umerkote (M) 9.34 4.82 2.84 1.68 9.34 9.34 Processing Facility
Total: 2,611.76 1,330.78 914.80 366.18 | 2,503.62 | 2,503.62

Page 5 of 41
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Table-A: 7.1) Composting:
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@) (10)

a) Intake | b) Method c) Output E)RR‘;:i‘t’;“:::d f) Utilization of
: ity as d) Quality ajec compost
:;’; Name of ULB qu_raggty a?_l?gg;d CQ?-:SS::Y(TPD) ) Management 4
. ( ) : As per Eeriiliser Filing up of Low Lying | Plantation Horticulture
M 6.55 S 0.68 (Control) Order, 1985 Area & Sericuilture
1 Anandpur (M) . Compos_tmg As per Fertili’ser Filing up of Low Lying | Plantation Horticulture
7.3 stz 0.75 (Control) Order, 1985 Area & Sericuture
2 Angul (M) : Composting As per Fertiliser Filing up of Low Lying Plantation Horticulture
= 418 Aerobic 0.43 (Control) Order,1985 Area & Sericulture
3 Asika (NAC) : Composting As pér Ferilicer Filing up of Low Lying | Plantation Horticulture
Aerobic 0.31 & Sericulture
: i 1985 Area -
4 Athagad (NAC) 3 compos_ﬂng (CZ:;tr;;)r Cp}éfﬁﬁée?' Filing up of Low Lying Plantation_Homculture
, 212 Aerobic 0.22 (Control) Order,1985 Area & Sericulture
5 Athmallik (NAC) . cOmpos_ting Asper Fertili;ser Filing up of Low Lying Plantation_Hort:cufture
ira NAC 2.77 il 0.29 (Control) Order, 1985 Area S Setciiure
6 Attabira NA ) Compos_tlng As per Fertiliser Filing up of Low Lying | Plantation IHortlculiure
ir (M 16.08 i, 1.66 (Control) Order, 1985 Area & Sericulture
7 Balangir (M) . Compos_tmg As per Fertiliser Filing up of Low Lying | Plantation _Hortlculture
T 19.31 Aerobic 2.00 (Control) Order,1985 Area & Sericulture
= i : CompOS‘tIng As per Feriili;ser Filing up of Low Lying | Plantation Horticulture
; 2.04 i 0.21 (Control) Order,1985 Area & Sericulture
9 Balimela (NAC) : Composting As per Fertilisar Filing up of Low Lying | Plantation Horticulture
. c 2 Aemb";‘ 0.20 (Control) Order,1985 Area & Sericultu_re
10 | Balliguda NA Composting As per Fertiliser Filing up of Low Lying | Plantation Horticulture
Aerobic 0.31 & Sericulture
: : 1985 Area :
11 Balugaon (NAC) 3 Composting (Cc::r;é)r ?ﬁﬁﬁgef Filing up of Low Lying | Plantation Horticulture
: 3.37 e 0.37 (Control) Order, 1985 Area & Sericulture
12 Banki (NAC) g Compos_tlng As per Fertiliser Filing up of Low Lying Plantation Horticulture
c 2.96 Aem'bi? 0.31 (Control) Order, 1985 Area & Serlcultqre
13 Banpur (NAC) . Compos_tsng As per Fertiliser Filing up of Low Lying | Plantation _Hortlcuhure
- 10.98 e 1.13 (Control) Order,1985 Area o el
14 | Barbil (M) : Compos_tmg As per Fertiliser Filing up of Low Lying | Plantation Horticulture
15 Aerobic 1.69 (Control) Order. 1985 Area & Sericulture
15 Bargarh (M) Compos_tmg As per Fertiliser Filing up of Low Lying Plantation Horticulture
_ 2177 Aerobic 2.45 Control) Order,1985 Area & Sericulture
16 | Baripada (M) ; Composting ( :
Page 6 of 41
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e | Name of ULB :)ul:rti?i:: bi:litt'.lﬂd q?ag'l:i:;u:s d) Quality e’a’i‘?i’éfé’iﬁé’ : : U:g:ﬁ;tt;?;t‘ b
(TPD) (TPD) Compost (TPD) Management
17| ) s [ T o | JmEe [Pl iy | P
o [omoemrn | 557 | g | om | et | i oloviin | P ot
0 T NPT P R P 8 il 0o
20| Bepanar ar | S T owr | Japete s oLartyng | Pl s
21| Bermapur ) ot | | owr | Gopertectin | g Loty | Pltontoreios
2| ovacrak o o [l | om | apmeiee [ Fimudiovisig | Fanaion it
23 | Bhanjanagar NAC 3.42 Ct?n?;l;%zit?ng 0.36 (CoAr?tr%T}r g?c?g:.sfs;as ik e
26 [Snawanpana )| ses | e | gy | Aeper el | ofLow iy | Panaton ot
e 370 o T om | g il | Fivau o Loviyi | Paraion orkutrs
26 | Bhubaneswar (MC) 384 ?\?;%Ef\yi 20.00 (cgrftﬁ:enrg?g;lﬁeéss Sl of Low Lo ot G
Composting
T T oo, | on | e | s crioviins | Pt e
20| i 0
29| Bramapr o s |, | om | e [FRGw | e e
0 [sowhoam(vic) | a0 | e | oz | Aeger et T Fingunof Lowiing | Pnaten it
ot [opranogmr | 115 | ghee [ 1ss | oareieer TPl Lowiying | Parsbon ot
| a0 s o e ot (PR meoies 0 e
5 [opmmogrn | ata | SO | ons | it | P Coutyng | Paeion i
Page 7 of 41
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9] Eusiiug ahd f) Utilization of
a) Intake | b) Method c) Output d) Quality fidects and ) b
Sl. LB uantity adopted quantity as P
No. | Name ofU q TPD) (TPD) Compost (TPD) Management
- ( : As per Fertiliser Filing up of Low Lying | Plantation Horticulture
o 2 96 Aerobic 0.31 (Control) Order,1985 Area & SencultL‘tre
34 | Champua - Composting As per Fertiliser Filing up of Low Lying | Plantation Horticulture
li (NAC) 4.5 Aeroblc_: 0.46 (Control) Order,1985 Area & Serlcultqre
35 | Chandbali ( - Compobs_tmg As per Fertiliser Filing up of Low Lying | Plantation Horticulture
Aerobic 0.38 & Sericulture
; : 1985 Area -
9 - | St iiAC) e Compasing (CoAzt:Jela)r (Iz.;cli't?l?ser Filing up of Low Lying | Plantation Horticulture
ikiti (NAC 2.3 ke 0.25 (Control) Order,1985 Area & Serlcuitqre
2 SRNS) : Compos‘tlng As per Fertiliser Filing up of Low Lying Ptantation_Homculture
M 6 Aerobic 0.62 (Control) Order, 1985 Area & Sericulture
mal® “omposting As per Fertiliser Filing up of Low Lying | Plantation Horticulture
80 Aerobic 8.23 (Control) Order,1985 Area & Sericulture
o sl Composltlng As per Fertiliser Filing up of Low Lying | Plantation Horticulture
5 3.14 At 0.32 (Control) Order,1985 Area & Serlculu.!re
40 | Daspalla NA : Composting As per Fertiliser Filing up of Low Lying | Plantation Horticulture
62 oy Aardtic 0.35 (Control) Order,1985 Area & Sericulture
4 S : compos_ilng As per Feftili:s.er Filing up of Low Lying F'Iantation_Hortlculture
AC 3.82 Aesiie 0.39 (Control) Order,1985 Area & Sericulture
42 Dhamnagar (NAC) : Con‘lpos_tlng e Fertili:ser Filing up of Low Lying PIantation,_Hor'tlcu“UFE
— 27 Aerobic 0.26 (Control) Order, 1985 Area & Serlcultu're
i A : Compos_tmg As per Fertiliser Filing up of Low Lying Ptantation,‘Homculture
M 12 Ajeati 1.28 (Control) Order, 1985 Area & Sericulture
= sl Compos_t i As per Fertiliser Filing up of Low Lying Plantation,lHomculture
i i (NAC 2.5 i 0.27 (Control) Order,1985 Area & Sencultu_re
45 | Digapahandi ( ) : Composting As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
iri (NAC 1.94 b 0.20 (Control) Order, 1985 Area & Sericulture
B i ) : Compos_tlng As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
i C 2.07 Hee 0.21 (Control) Order, 1985 Area & Sericulture
47 Ganjam (NAC) : Compos_tlng As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
1.36 Aerobic 0.14 (Control) Order,1985 Area & Sericulture
48 | Gopalpur (NAC) : Composting As per Fatfilicar Filing up of Low Lying | Plantation, Horticulture
. 132 Aerobic 0.14 (Control) Order, 1985 Area & Sericulture
49 | Gudari (NAC) : Composting As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
472 Aerobic 0.49 (Control) Order,1985 Area & Sericulture
50 Gunupur (M) - Composting :
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SL'- Name of ULB :l)ul:t::i‘t(;: ba’lcr;:)tthe(c’ld q(:.l)a?t:li:s':s d) Quality e)RF:?:::zlgl?g 4 f) U‘}ﬂmﬁ‘;‘ of
(TPD) (TPD) Compost (TPD) Management
S1_| Hindol NAC gl 1 e | SR (SWGSTE Sa
52 | Hinjilicut (M) i C:n?;git?ng 0.40 (c::tr%T)r gf:::?gas R P]am;hg;}i?u?truﬁﬁemm
2 [omangn | m [N | e | e [ ae s
54| aipur TN R el i T
55| dalstar O 8| | o | e TG W
56 _| datani ) 0E ot | e | el FREGROREe RRSoD i
s7_| deypore B [am [ V. | s[RGS0 I
58 _| sarsuguca () i e | e [y SR P e
59| Joda M) Bt | onne | G | e b diishe e e
60_| dunagarh (VAO) a | o | ek | e R | G B
o [raiapoam ooy | 881 | 0 | e | e | Pyt S ok
62 Kamakshyanagar 3 Aerobic 0.30 As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
(NAC) Composting (Control) Order,1985 Area & Sericulture
c3_| Kantabani (NAC) 57| oo | geee | tamamer | PR NN [Peiee 1o
T s | | we | A [SGEal |
66 | Kendrapara () P | ook, | oee |t tese UTESwNIRS Baai e
7| Keoniharga () 2 |, | e | onree [N e (PR o
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Ny | Name of ULB :)ul:rtl:it; b;:»:t:e? qﬂaﬁfiﬁ‘fs d) Quality °’R'§?Zé‘i';’§.?3 3 f) Uc";mt;z't‘ ot
(TPD) (TPD) Compost (TPD) Management
oo Kesroa O 2| | 0 | i | P | P
69 | Khalikote (NAC) 2.25 c?n?{féif_ng 0.23 (cgstr%?)rgféﬂ:?fgras s up::e:ow i Plamgﬁsogh?u?tfgj o
o [epsse o) | v | ol | o | b [ oeiiong | Pt s
T1_| Knarr 440)
7 (Do), | o |game, | osm | SRR | RO St | PR ca
75| Khorara O i | B e, Y O s i
74 Koo 0 I P I P il v
75 Konark 00 o [, | e | abe, [FOLCG | R
76 | Koraput T ARETER - Tt e
77| Kotpad (NaC) A T T s e
78 | Kchinda (V80 i e | e | e PR ST |t e
79| Wakange o0 e |oumte, | e | i [ROWSSRD [PRASLIgIORR
L. o R A W o e e
o1 Nevagan 0 CEN P I P i il
52 _| Niagi (NAC) EE AT N e
83 Nimapara (NAC) 2 C?r:;bsit(i:ng 0.21 (Cg:t&?;gfggri‘sgss o up::et;ow s Plantgﬁggﬁ?u?ﬁfeumm
o+ M 5 [oac,|  om | i, [ FORSIR | e
Page 10 of 41
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e) Residue and Utilization of
a) Intake | b) Method €} Qutpit i Rejects and 0
d) Quality J compost
Sl | Name of ULB quantity adopted quentity & Management
No. (TPD) (1) | CGopest (IPR) i ion, Horticulture
: As per Fertiliser Filing up of Low Lying | Plantation, Hortic
2 11 Aerobic 0.22 (Control) Order,1985 Area & Sericulture
85 Odagaon (NAC) . Composting As péc Eertiliser Filing up of Low Lying | Plantation, Horticulture
Aerobic 0.31 & Sericulture
3 : ,1985 Area :
86 | Padmapur NAC 3.03 Composting (COA’:?;)r gg::ijlriser Filing up of Low Lying | Plantation, Horticulture
11.29 Aerobic 1.17 (Control) Order,1985 Area & Sericulture
87 Paradeep (M) . Compos}lng As per Fertiliser Filing up of Low Lying Plantation,_Hortlculture
o 7 35 Aerobic 0.76 (Control) Order,1985 Area & Sericulture
88 Paralakhemundi (M) ' Compos'tlng As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
3.59 b 0.35 (Control) Order,1985 Area 5 Sevioditne
89 | Patnagarh (NAC) : Composting As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
i 6.02 Aerobic 0.62 (Control) Order,1985 Area & Sericulture
a0 Pattamundai (M) : Composﬁlng As per Fertili:.ser Filing up of Low Lying PIantation,_ Horticulture
i (M 7.33 i 0.82 (Control) Order,1985 Area & Sericulture
91 Phulabani (M) . Compos_tlng As per Fertiliser Filing up of Low Lying Piantation,_Homculture
s 297 Ampebic 0.31 (Control) Order,1985 Area & Sericulture
92 | Pipili (NAC) . Composting As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
= At Aerobic 0.40 (Control) Order,1985 Area & Sericulture
93 Polasara (NAC) : ComposF;ng As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
: 36.2 Sebiic 3.92 (Control) Order,1985 Area & Sericulture
94 Puri (M) . Compos_tlng As per Fertiliser Filing up of Low Lying Plantation,‘Hortlculmre
e 28 Aerobic 0.30 (Control) Order,1985 Area & Sericulture
95 Purusottampur ( ) ; Compos'tmg As per Fertili"ser Filing up of Low Lying | Plantation, Horticulture
_ M 350 Aerobic 0.45 (Control) Order,1985 Area & Sericulture
96 Rairangpur (M) : Compos_tlng As per Fertiliser Filing up of Low Lying P!antation,_Hortlculture
_ I 5 Aerobic 0.52 (Control) Order,1985 Area & Sericulture
97 Rajagangapur (M) Compos_tmg As per Fertiliser Filing up of Low Lying PIantation,_Hortmulture
235 Aerobic 0.25 (Control) Order,1985 Area & Sericulture
98 Rambha (NAC) ' Compos‘ilng As per Fertiliser Filing up of Low Lying Plantation'_Hortlcuiture
c 2.49 e 0.26 (Control) Order, 1985 Area & Seticiibule
99 RANPUR NA : Compos'th As per Fertiliser Filing up of Low Lying | Plantation, Horticulture
40 fomtini 4.1 (Control) Order,1985 Area & Sericulture
100 | Raurkela (MC) Compos_tlng As per Fertiliser Filing up of Low Lying Plantation._Hortlcuiture
14.13 i 146 (Control) Order,1985 Area & Sericulture
101 | Rayagada (M) : Composting :
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s, " a) Inta_ke b) Method c) Ou_tput _ e) Ro_asidue and f) Utilization of
No. ame of ULB quantity adopted quantity as d) Quality Rejects and compost
(TPD) (TPD) Compost (TPD) Management
102 [Resvakvol ) | 260 | oomme | oz | erertetee | g up o Low g | Prten riuta
103 | Remuna (VAO) AT AR S e o
104 Sambaipur ) E ] | W 0 T e W P ke
105 Sonepur () B | | | W [l [TRTST R | Rt K
106 saro 0 s oty | | o | SESms [PTOwsneT [ i
107 | Sunbeda o0 5 | ey | 8 | e o [ PReOR LRGR P Hortodins
105 | Suncargarn O o ot | | A | R, [THOW G | P Bk
109_| Surada (NAC) | e | | ST [ [TAOR SRS ey i
110 Taicher el | om [ T | P e
111 Tatha (VAO i |, | | b | [P ey e i
112_| Tilogarn | | se [ i e TSNS e W oo
- WL e e
114 | Utela (NAC) et | em | SR TSRS | e e
115 Umerkote () 15| ot | | O | SRR [T i ety
Total: | 1,222.64 107.96

o
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Table-B: 7.2) Refuse Derived Fuel:

1716

hslc:;. Name of ULB i)P?:'ﬁa(?'!gD(;f ii) Sources of waste for making RDF PIrI:))dF:g:d . 22}22: ef w Utigﬁ‘g o of
(TPD) management
1 | Anandpur (M) 20 O Manms it o | 9B | e | Commtan
2| Angul (W) 30 Mo s oo dme | 00 || e
3 | Asika (NAC) 0| e StignFootab e | 048 | Tven | GomentPlnt
4 | Athagad (NAC) 10 O tan ki | 002 ) L | metan
5 | Athmallik (NAC) 1B s ten e | 00 | TSt et
6| Attabira NAC B | et | O R | eeiran
7 | Balangir (M) B e ttuneie | oA e
8 | Balasore (M) 8 st | 801 [PRREY aiver
9 | Balimela (NAC) W st e | 008 | TREIE | e
10 | Balliguda NAC 10 O Natan hrin ot | 000 TS| i
11 | Balugaon (NAC) 10 O et e | ooy T R e
12| Banki (NAC) 10 e e L Tl
13| Banpur (NAC) 10 R imase e | 00 | P it
14| Banoi () e e Y | 0w NG| T
15| Bargar 0| et HanFoomatess | 85| Mt | omes Part
16 | Baripada (M) 60 D ssessimntearanme | O |
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3{')‘_ Name of ULB E)P?:'ﬂa(?ri;,yo‘;f ii) Sources of waste for making RDF Pl:gdigzd = Estelgtu = vi) Utigﬁ;ion o
(TPD) management
17 | Barpali (NAC) 20 | eneis & ighrootiatAreas | 003 | TSN | oementeant
18 | Basudebpur (M) 10 o iten stnFota ks | 098 | PRET | Camatan
19| Bellaguntha (NAC) 10 e vansimnrosmiane - | 91 | " | “eimemern
20 | Belpahar (M) A | e Tas roreas | 998 | TUREE" | cementun
21 | Bethmapur (MC) 70 O Nerin ik oot feven | BB | VISR | amentbunt
22 | Bhadrak (W) 20 it e | 005 | PEERS | et
23 | Bhanjanagar NAC W | e oo ais | 092 | Tae | Comsmen
24| Bhawanipatna (M) 3 | st | D92 |l | camentmen
25 | Bhuban (NAC) 20 i yrvptiorne ol I IR i+ ol Ml Sy
26 | Bhubaneswar (MC) 210 sttt nns | B | TDae " | ottt
27 | Bijepur (NAC) 2 i ri a0 | RSN | cevenipun
28 | Binka (NAC) W e ias e | O | e | ComPhe
20 | Biramitrapur (M) B ettt | YR |G| GomemPin
30 | Boudhgarh (NAC) 10 g = vl IR T O e ool [l ooy
31 | Brajarajnagar (M) 20 O Varkois & Higi Foceah Arses | 0% | invea | Comeermimt
32 | Buguda (NAC) W | reneninrotdces | OB | TSN | Comenbian
33 | Byasanagar (M) 2| e angv e | 991 | TR | oovem e
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sl. i) Capacity of | .. : ) ROF | “iv) Residue !/ | o0y ation of
No. Name of ULB Plant (TPD) ii) Sources of waste for making RDF | Produced Reject RDF
(TPD) management
34 | Champua NAC 10 | et o im0 | iies | Comewrun
35| Chandbali (NAC) e ciiem | O | Giekes | cemeniad
36 | Chhatrapur (NAC) % i e | O | e | ey
37 _ | Chikiti (NAC) 10 s sh real e | OB | aree” | i
38 | Choudwar (M) 30 R e g o s | O | taee | Canattant
39| Cuttack (MC) 80 O ien L bt s | 02 | Dieeme | Gomsran
40 | Daspalla NAC W e e | 006 L e | epenn
41 | Deogarh (M) 10 i vy e el EERTI hel hlegel B hinong
42| Dhamnagar (NAC) o R | 0 || S
43 _| Dharmagarh NAC 10 N darcet & tigh Footatveas | 0% | “itarea | Comentelnt.
44 | Dhenkanal (M) 40 s Wit | Ve i | tenatian
45 _| Digapahandi (NAC) 0t rons e | 0% ke | Camen e
46 | G. Udayagiri (NAC) 10 et ol i | 092 | e | Coman
47 | Ganjam (NAC) 10 R Maich trenroaianas | 002 | IORO Y| it
48 _| Gopalpur (NAC) 10 e et o aas |  OOL TSN | camanim
49 | Gudari (NAC) 10 i e 0 T
50 | Gunupur (M) 10 st st e | O | leegiee | Camsavm
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3;_ Name of ULB i)P?:rT{?ri:’yDc))f ii) Sources of waste for making RDF P:Egdizzd H g::gr s vl Utigfja;ion ot
(TPD) management
s1_|Hndotac TR R e L e
52| nicut 0 B e T e gl ey
2| gssnonor o I s T BT R ey
54| Japur O R e | om | Tycwn | O
55 | Jaleshwar (M) 0 | e atinronseas | 98 | Vlatie | Camestva
56 | Jatani (M) 20 S WS gh oA | O3 | e | demetrur
57 | Jeypore () L Bigar e e BT BB bt el e tioer ey
58 | Jharsuguda (M) 20 S s ki o | 088 | e | membant
50 | Joda (M) 20 N stentrignromiaeas | 0% | itk | Comemmunt
60 | Junagarh (NAC) 10 S Maen Ciip o e | U8 | Sses | Cowmtiant
61 | Kabisurjyanagar (NAC) 10 R e | P | e | et
62| Kamakshyanagar (NAC) | e ST o | 92 | e | camentit
63| Kantabanji (NAC) e ey e ol DR il Bl
64 | Keranjia (NAC) 2 | Monenaighrosmifses | 91 | \yngaree | GomentPan
65 | Kashinagar (NAC) 0 s AHgrretmiime . | P9 | ietee | Comembmnt
66 | Kendrapara (M) 80 | v raiirees. | O | e | Comembln
67 _| Keonjhargarh (M) W kngnraes | 84 [T | e
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Sk | Name of ULB i’P?:rf’ta(?rif,VD‘;f ii) Sources of waste for making RDF S 3 e Eﬁ?e'gt"e ] i ion o
(TPD) management
68 | Kesinga (NAC) 10 s i | 03 e | Ceme
69 | Khalikote (NAC) 10 H°“"’e&:ﬁi;f;"ﬁ”g‘f‘“giﬁjﬁa:@:‘en‘s' 0.01 Fi“{_‘;’i;‘g" gl Wiy
70 | Khandapada (NAC) 10 iy gl RS - ol B oy
71 | Khariar (NAC) 10 it iy, | o2r [T e | Cameri
72 | Khariar Road (NAC) 20 i g R e 0.03 F‘"_'L’s?m“;:fe';f’w e A
73 | Khordha () 10 el L it o el e g
74 | Kodala (NAC) 10 N Mken & Ut onttatrmas | OV Ml Aeen | Gament Pt
75 | Konark (NAC) 20 s g i | 000 | e | Gt
76 | Koraput (W) 20 e i | 9 | e | Commtrmy
77 | Kotpad (NAC) 20 e el LSRR - gl oy
78 | Kuchinda (NAC) 10 i otk (R U (ool s ety
79 | Malkangiri (M) 20 Y oies i rooma | 09 e )l
80 | Nabarangapur (M) 10 House&:ﬁz.tngr::rigzrgzggasﬁagi:;;nents, 0.01 F“Tgnui::::w ngg}c::]ets;;c:‘tat
81 | Nayagarh (M) 10 s i .| UGO8 T s | Carere
2| mage w0 B R | oy el R | el
52 amagaa ) o | PO G s | | g llov | Ceienis
e e DMl 1 BT B el
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:;. Name of ULB i)P?::ta(c_:‘!;yDt;f ii) Sources of waste for making RDF Pl:gd?.l?:zd o ggf;gtu o vi) Utigi)a;ion of
(TPD) management
85 | Odagaon (NAC) 10 | i tign oot Avmas | 9% | “(ieiama | CometPla.
8 | Padmapur NAC e plan ot | 0% | TR | Commttun
&7 _| Paradeep (W B R | | ] T
88 | Paralakhemundi (M) 20 T Maken d oot Awe | 095 | i Stuee |- GementPiam.
89 | Patnagarh (NAC) 10 oy~ il SR L - ol oy oy
90 | Pattamundai (M) 20 T Sarieis & tigh oot rese | 001 | "\ongave | Gememtmant.
o1 | Phulabani (V) 20 e i Pt avee | 9% | “limdees | Cametpunt
92 | Pipili (NAC) 2 | e A toeme | 0% | " iotAvea | ComertPues
93 | Polasara (NAC) 10 | Rtih FootstAraes | 98 | " re | ot Plant
94 | Puri (M) 8 | e afeis 8 tigh Footaiivess -~ | O1 | “LyngAvea | GementPiant.
65| Puusotampur () TR i = o e T el B
o6 _| Ratrangpur (0 I s~ el BT - iy
o7 _| Reiagangapur () B | un [l e
o8| Rambha (40) O I =2ty el I i -l Moo
90 | RANPUR NAC 10 e atian & e Footid reas | 007 | T ea | CammiPiant
100 | Raurkela (MC) 80 e & tagiroomipess . | 42 | hCae | Cenesman
101 | Rayagada (M) B | i Eoct e | O | e | Dot
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lfcl;. Name of ULB i)P?:r?ta(('}ilt?yD‘;f ii) Sources of waste for making RDF Plrl:))dlz?:zd iz Ei:.:l.g:l 4 v Utigz[;a;ion ot
(TPD) management
102 | Redhakhol (NAC) 10 R ensng e | 02 |
103 | Remuna (NAC) 0 i e el (RIS Lo = ool sl
104 | Sambalpur (MC) % s ooyl R R i [l ey
105 | Sonepur (M) 10 S Maend e e | 01 | e
106 | Soro (M) 10 o= e ST IR B ey
107 | Sunabeda (M) B s tromtaes | 0% | TR | e
108 | Sundargarh (M) 20 P s i | 238 R e
109 | Surada (NAC) 0 e thran | 00z [ T
110 | Talcher (M) 20 e e | N
11| Terona (w20 TR e~y TR
112 | Taiagarn () e ™ | oou [l
T e == T
14| usi a0 o [Eeseiemm | on o] cuemr
115 | umerote o |PEEErE | we M| Chimes
Total: 2,390.00 163.33
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Table-C: 7.3) Waste to Energy (Thermal / Methenation Route):

Sl. Name of ULB a) Plant b) Daily c) Sources | d) Output e) Residue / Rejects | f) Fly ash and Bottom
No. capacity | inputs of feed | of waste (Energy) management Ash management
1 Anandpur (M) Nil Nil Nil Nil Nil Nil
2 Angul (M) Nil Nil Nil Nil Nil Nil
3 Asika (NAC) Nil Nil Nil Nil Nil Nil
4 Athagad (NAC) Nil Nil Nil Nil Nil Nil
5 Athmallik (NAC) Nil Nil Nil Nil Nil Nil
6 Attabira NAC Nil Nil Nil Nil Nil Nil
& Balangir (M) Nil Nil Nil Nil Nil Nil
8 Balasore (M) Nil Nil Nil Nil Nil Nil
G Balimela (NAC) Nil Nil Nil Nil Nil Nil
10 | Balliguda NAC Nil Nil Nil Nil Nil Nil
11 Balugaon (NAC) Nil Nil Nil Nil Nil Nil
12 | Banki (NAC) Nil Nil Nil Nil Nil Nil
13 | Banpur (NAC) Nil Nil Nil Nil Nil Nil
14 | Barbil (M) Nil Nil Nil Nil Nil Nil
15 | Bargarh (M) Nil Nil Nil Nil Nil Nil
16 | Baripada (M) Nil Nil Nil Nil Nil Nil
17 | Barpali (NAC) Nil Nil Nil Nil Nil Nil
18 | Basudebpur (M) Nil Nil Nil Nil Nil Nil
19 | Bellaguntha (NAC) Nil Nil Nil Nil Nil Nil
20 | Belpahar (M) Nil Nil Nil Nil Nil Nil
21 Berhmapur (MC) Nil Nil Nil Nil Nil Nil
22 | Bhadrak (M) Nil Nil Nil Nil Nil Nil
23 [ Bhanjanagar NAC Nil Nil Nil Nil Nil Nil
24 | Bhawanipatna (M) Nil Nil Nil Nil Nil Nil
25 | Bhuban (NAC) Nil Nil Nil Nil Nil Nil
26 | Bhubaneswar (MC) Nil Nil Nil Nil Nil Nil
27 | Bijepur (NAC) Nil Nil Nil Nil Nil Nil
28 | Binika (NAC) Nil Nil Nil Nil Nil Nil
29 Biramitrapur (M) Nil Nil _ Nil Nil Nil Nil
30 | Boudhgarh (NAC) Nil NIl | Nl Nil Nil Nil
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Sl. Name of ULB a) Plant b) Daily c) Sources | d) Output e) Residue / Rejects | f) Fly ash and Bottom
No. capacity | inputs of feed | of waste (Energy) management Ash management
31 Brajarajnagar (M) Nil Nil Nil Nil Nil Nil
32 | Buguda (NAC) Nil Nil Nil Nil Nil Nil
33 | Byasanagar (M) Nil Nil Nil Nil Nil Nil
34 | Champua NAC Nil Nil Nil Nil Nil Nil
35 | Chandbali (NAC) Nil Nil Nil Nil Nil Nil
36 | Chhatrapur (NAC) Nil Nil Nil Nil Nil Nil
37 | Chikiti (NAC) Nil Nil Nil Nil Nil Nil
38 | Choudwar (M) Nil Nil Nil Nil Nil Nil
39 | Cuttack (MC) Nil Nil Nil Nil Nil Nil
40 [ Daspalla NAC Nil Nil Nil Nil Nil Nil
41 Deogarh (M) Nil Nil Nil Nil Nil Nil
42 | Dhamnagar (NAC) Nil Nil Nil Nil Nil Nil
43 | Dharmagarh NAC Nil Nil Nil Nil Nil Nil
44 | Dhenkanal (M) Nil Nil Nil Nil Nil Nil
45 | Digapahandi (NAC) Nil Nil Nil Nil Nil Nil
46 | G. Udayagiri (NAC) Nil Nil Nil Nil Nil Nil
47 | Ganjam (NAC) Nil - Nil Nil Nil Nil Nil
48 | Gopalpur (NAC) Nil Nil Nil Nil Nil Nil
49 | Gudari (NAC) Nil Nil Nil Nil Nil Nil
50 | Gunupur (M) Nil Nil Nil Nil Nil Nil
51 Hindol NAC Nil Nil Nil Nil Nil Nil
52 | Hinijilicut (M) Nil Nil Nil Nil Nil Nil
53 | Jagatsinghpur (M) Nil Nil Nil Nil Nil Nil
54 | Jajpur (M) Nil Nil Nil Nil Nil Nil
55 | Jaleshwar (M) Nil Nil Nil Nil Nil Nil
56 | Jatani (M) Nil Nil Nil Nil Nil Nil
57 | Jeypore (M) Nil Nil Nil Nil Nil Nil
58 | Jharsuguda (M) Nil Nil Nil Nil Nil Nil
59 |[Joda (M) Nil Nil Nil Nil Nil Nil
60 | Junagarh (NAC) Nil Nil Nil Nil Nil Nil
61 Kabisurjyanagar (NAC) Nil Nil Nil Nil Nil Nil
62 | Kamakshyanagar (NAC) Nil Nil Nil Nil Nil Nil
63 | Kantabanji (NAC) Nil Nil Nil Nil Nil Nil
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Sl Naine oFULB a) Plant b) Daily | ¢) Sources | d) Output e) Residue / Rejects | f) Fly ash and Bottom
No. capacity | inputs of feed | of waste (Energy) management Ash management
64 | Karanjia (NAC) Nil Nil Nil Nil Nil Nil
65 | Kashinagar (NAC) Nil Nil Nil Nil Nil Nil
66 Kendrapara (M) Nil Nil Nil Nil Nil Nil
67 | Keonjhargarh (M) Nil Nil Nil Nil Nil Nil
68 | Kesinga (NAC) Nil Nil Nil Nil Nil Nil
69 | Khalikote (NAC) Nil Nil Nil Nil Nil Nil
70 | Khandapada (NAC) Nil Nil Nil Nil Nil Nil
= Khariar (NAC) Nil Nil Nil Nil Nil Nil
72 | Khariar Road (NAC) Nil Nil Nil Nil Nil Nil
73 | Khordha (M) Nil Nil Nil Nil Nil Nil
74 | Kodala (NAC) Nil Nil Nil Nil Nil Nil
75 | Konark (NAC) Nil Nil Nil Nil Nil Nil
76 | Koraput (M) Nil Nil Nil Nil Nil Nil
77 | Kotpad (NAC) Nil Nil Nil Nil Nil Nil
78 | Kuchinda (NAC) Nil Nil Nil Nil Nil Nil
79 | Malkangiri (M) Nil Nil Nil Nil Nil Nil
80 | Nabarangapur (M) Nil Nil Nil Nil Nil Nil
81 Nayagarh (M) Nil Nil Nil Nil Nil Nil
82 | Nilagiri (NAC) Nil Nil Nil Nil Nil Nil
83 | Nimapara (NAC) Nil Nil Nil Nil Nil Nil
84 | Nuapada NAC Nil Nil Nil Nil Nil Nil
85 | Odagaon (NAC) Nil Nil Nil Nil Nil Nil
86 | Padmapur NAC Nil Nil Nil Nil Nil Nil
87 Paradeep (M) Nil Nil Nil Nil Nil Nil
88 | Paralakhemundi (M) Nil Nil Nil Nil Nil Nil
89 | Patnagarh (NAC) Nil Nil Nil Nil Nil Nil
90 | Pattamundai (M) Nil Nil Nil Nil Nil Nil
91 Phulabani (M) Nil Nil Nil Nil Nil Nil
92 | Pipili (NAC) Nil Nil Nil Nil Nil Nil
93 | Polasara (NAC) Nil Nil Nil Nil Nil Nil
94 | Puri (M) Nil Nil Nil Nil Nil Nil
95 | Purusottampur (NAC) Nil Nil Nil Nil Nil Nil
96 | Rairangpur (M) Nil Nil i Nil Nil Nil Nil
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Sl Name of ULB a) Plant b) Daily c) Sources | d) Output e) Residue / Rejects | f) Fly ash and Bottom
No. capacity | inputs of feed | of waste (Energy) management Ash management
97 | Rajagangapur (M) Nil Nil Nil Nil Nil Nil
98 | Rambha (NAC) Nil Nil Nil Nil Nil Nil
99 | RANPUR NAC Nil Nil Nil Nil Nil Nil
100 | Raurkela (MC) Nil Nil Nil Nil Nil Nil
101 | Rayagada (M) Nil Nil Nil Nil Nil Nil
102 | Redhakhol (NAC) Nil Nil Nil Nil Nil Nil
103 | Remuna (NAC) Nil Nil Nil Nil Nil Nil
104 | Sambalpur (MC) Nil Nil Nil Nil Nil Nil
105 | Sonepur (M) Nil Nil Nil Nil Nil Nil
106 | Soro (M) Nil Nil Nil Nil Nil Nil
107 | Sunabeda (M) Nil Nil Nil Nil Nil Nil
108 | Sundargarh (M) Nil Nil Nil Nil Nil Nil
109 | Surada (NAC) Nil Nil Nil Nil Nil Nil
110 | Talcher (M) Nil Nil Nil Nil Nil Nil
111 | Tarbha (NAC) Nil Nil Nil Nil Nil Nil
112 | Titilagarh (M) Nil Nil Nil Nil Nil Nil
113 | Tusura NAC Nil Nil Nil Nil Nil Nil
114 | Udala (NAC) Nil Nil Nil Nil Nil Nil
115 | Umerkote (M) Nil Nil Nil Nil Nil Nil
Total: 0 0 0 0 0 0
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(33)

::)‘_ Name of ULB ?uitlt?(q'tlg[;))f :)f?nu;:'g c¢) Products and it's utilization d) Residue / Reject management
1 | Anandpur (M) 3.83 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
2 | Angul (M) 4.27 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
3 | Asika (NAC) 1.97 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
4 | Athagad (NAC) 1.69 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
5 | Athmallik (NAC) 1.24 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
6 | Attabira NAC 1.52 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
7 | Balangir (M) 8.98 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
8 | Balasore (M) 267 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
9 Balimela (NAC) 1.15 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area

Balliguda NAC 213 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Balugaon (NAC) 1.79 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Banki (NAC) 1.62 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Banpur (NAC) 1.71 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Barbil (M) 5.51 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bargarh (M) 5.43 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Baripada (M) 945 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Barpali (NAC) 2.03 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Basudebpur (M) 3.25 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bellaguntha (NAC) 1.02 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Belpahar (M) 3.72 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Berhmapur (MC) 11.81 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bhadrak (M) 11.47 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bhanjanagar NAC 1.91 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bhawanipatna (M) 7.99 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bhuban (NAC) 1.64 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bhubaneswar (MC) 286 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Bijepur (NAC) 1.03 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Binika (NAC) 1.6 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Biramitrapur (M) 3.26 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
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3(')'. Name of ULB a|31 I?:;"(t.;.tg[;f tgf?“u:l:g c) Products and it's utilization | d) Residue / Reject management
30 | Boudhgarh (NAC) 1.99 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
31 | Brajarajnagar (M) T 2T Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
32 | Buguda (NAC) 1.31 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
33 | Byasanagar (M) 4.77 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
34 | Champua NAC 1.49 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
35 | Chandbali (NAC) 2.56 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
36 | Chhatrapur (NAC) 2.15 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
37 | Chikiti (NAC) 0.76 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
38 | Choudwar (M) 4.05 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
39 | Cuttack (MC) 67.74 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
40 | Daspalla NAC 1.81 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
41 | Deogarh (M) 295 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
42 | Dhamnagar (NAC) 2.19 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
43 | Dharmagarh NAC 1.91 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
44 | Dhenkanal (M) 5.88 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
45 | Digapahandi (NAC) 0.99 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
46 | G. Udayagiri (NAC) 1.1 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
47 | Ganjam (NAC) 1.21 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
48 | Gopalpur (NAC) 0.79 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
49 | Gudari (NAC) 0.78 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
50 | Gunupur (M) 2.74 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
51 | Hindol NAC 1.71 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
52 | Hinjilicut (M) 0.09 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
53 | Jagatsinghpur (M) 3.32 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
54 | Jajpur (M) 3.25 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
55 | Jaleshwar (M) 2.31 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
56 | Jatani (M) a1 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
57 | Jeypore (M) 8.14 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
58 | Jharsuguda (M) 5.6 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
59 | Joda (M) 4.94 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
60 | Junagarh (NAC) 1.9 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
61 | Kabisurjyanagar (NAC) 1.42 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
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:; Name of ULB ‘;L?:;"ﬁgg’)f ?f%“:l’g ¢) Products and it's utilization | d) Residue / Reject management
62 | Kamakshyanagar (NAC) 1.9 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
63 | Kantabaniji (NAC) 1.59 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
64 | Karanjia (NAC) 2.28 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
65 | Kashinagar (NAC) 1.03 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
66 | Kendrapara (M) 4.28 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
67 | Keonjhargarh (M) 2.23 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
68 | Kesinga (NAC) 1.56 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
69 | Khalikote (NAC) 132 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
70 | Khandapada (NAC) 0.95 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
71 | Khariar (NAC) 1.23 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
72 | Khariar Road (NAC) 2.01 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
73 | Khordha (M) 3.93 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
74 | Kodala (NAC) 1.16 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
75 | Konark (NAC) 1.58 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
76 | Koraput (M) 5.52 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
77 | Kotpad (NAC) 1.52 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
78 | Kuchinda (NAC) 1.54 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
79 | Malkangiri (M) 3 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
80 | Nabarangapur (M) 2.91 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
81 | Nayagarh (M) 1.89 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
82 | Nilagiri (NAC) tif Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
83 | Nimapara (NAC) 1.91 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
84 | Nuapada NAC 1.67 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
85 | Odagaon (NAC) 1.21 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
86 | Padmapur NAC 1.42 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
87 | Paradeep (M) 553 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
88 | Paralakhemundi (M) 4.27 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
89 | Patnagarh (NAC) 207 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
90 | Pattamundai (M) 3.53 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
91 | Phulabani (M) 3.07 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
92 | Pipili (NAC) 1.72 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
93 | Polasara (NAC) 2.24 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
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:cl;_ Name of ULB a:z‘g:tasn(t{_tgno)f ‘:’)f?::l:g c) Products and it's utilization | d) Residue / Reject management
94 | Puri (M) 18.48 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
95 | Purusottampur (NAC) 1.45 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
96 | Rairangpur (M) 2.53 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
97 | Rajagangapur (M) 4.64 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
98 | Rambha (NAC) 1.15 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
99 | RANPUR NAC 1.4 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
100 | Raurkela (MC) 26.34 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
101 | Rayagada (M) 8.07 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
102 | Redhakhol (NAC) 1.28 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
103 | Remuna (NAC) 0 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
104 | Sambalpur (MC) 34.81 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
105 | Sonepur (M) 2.17 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
106 | Soro (M) Y Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
107 | Sunabeda (M) 4.84 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
108 | Sundargarh (M) 2.06 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
109 | Surada (NAC) 1.46 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
110 [ Talcher (M) 3.89 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
111 | Tarbha (NAC) 0.88 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
112 | Titilagarh (M) 3.15 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
113 | Tusura NAC 1.09 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
114 | Udala (NAC) 1.29 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
115 | Umerkote (M) 2.81 Recyclable Sold to Authorised Recyclers Filing up of Low Lying Area
Total: 746.29
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8. Gap in Waste Generation and Processing:

(32)

3:,'_ Name of ULB 8.Gap glr ::::?ingge '(?;g;on and Time bound plan to fill up the Gap

1 Anandpur (M) 0.00 Not Applicable

2 Angul (M) 0.00 Not Applicable

3 Asika (NAC) 0.00 Not Applicable

4 Athagad (NAC) 0.00 Not Applicable

5 Athmallik (NAC) 0.00 Not Applicable

6 Attabira NAC 0.00 Not Applicable

7 Balangir (M) 0.00 Not Applicable

8 Balasore (M) 0.00 Not Applicable

9 Balimela (NAC) 0.00 Not Applicable

10 | Balliguda NAC 1.21 Collection efficiency will be increased by 31st March, 2026
11 Balugaon (NAC) 0.05 Collection efficiency will be increased by 31st March, 2026
12 | Banki (NAC) 0.00 Not Applicable

13 | Banpur (NAC) 0.00 Not Applicable

14 | Barbil (M) 0.00 Not Applicable

Construction of additional Waste Processing Facilities (MCCs &
15 | Bargarh (M) 0.98 MRFs) is going on and said facilities are expected to be operational
by 31st March, 2026

16 | Baripada (M) 0.00 Not Applicable

17 Barpali (NAC) 0.00 Not Applicable

18 | Basudebpur (M) 0.00 Not Applicable

19 Bellaguntha (NAC) 0.00 Not Applicable

20 Belpahar (M) 0.00 Not Applicable

21 Berhmapur (MC) 1.80 Collection efficiency will be increased by 31st March, 2026

Construction of Additional Waste Processing Facilities (MCC &
22 | Bhadrak (M) 10.00 MREF) is going on, which is expected to be operational by 31st
March 2026
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8. Gap in Waste generation and

No. Name of ULB Processing (TPD) Time bound plan to fill up the Gap

23 | Bhanjanagar NAC 0.00 Not Applicable

24 | Bhawanipatna (M) 0.00 Not Applicable

25 Bhuban (NAC) 0.00 Not Applicable

26 | Bhubaneswar (MC) 0.00 Not Applicable

27 | Bijepur (NAC) 0.01 Collection efficiency will be increased by 31st March, 2026
28 | Binika (NAC) 0.00 Not Applicable

29 Biramitrapur (M) 0.58 Collection efficiency will be increased by 31st March, 2026
30 | Boudhgarh (NAC) 0.00 Not Applicable

31 | Brajarajnagar (M) 0.00 Not Applicable

32 | Buguda (NAC) 0.00 Not Applicable

33 | Byasanagar (M) 0.00 Not Applicable

34 | Champua NAC 0.00 Not Applicable

35 | Chandbali (NAC) 0.03 Collection efficiency will be increased by 31st March, 2026
36 | Chhatrapur (NAC) 0.00 Not Applicable

37 | Chikiti (NAC) 0.00 Not Applicable

38 | Choudwar (M) 1.10 Collection efficiency will be increased by 31st March, 2026
39 [ Cuttack (MC) 34.98 Collection efficiency will be increased by 31st March, 2026
40 | Daspalla NAC 0.00 Not Applicable

41 Deogarh (M) 0.00 Not Applicable

42 | Dhamnagar (NAC) 0.00 Not Applicable

43 | Dharmagarh NAC 0.00 Not Applicable

44 | Dhenkanal (M) 0.00 Not Applicable

45 | Digapahandi (NAC) 0.00 Not Applicable

46 | G. Udayagiri (NAC) 0.00 Not Applicable

47 | Ganjam (NAC) 0.00 Not Applicable

48 | Gopalpur (NAC) 0.00 Not Applicable

49 | Gudari (NAC) 0.00 Not Applicable

50 | Gunupur (M) 0.00 Not Applicable

51 Hindol NAC 0.92 Collection efficiency will be increased by 31st March, 2026
52 | Hinjilicut (M) 0.00 Not Applicable
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No, | Name of ULB v Tinws bosid plas o il up the Gap
53 | Jagatsinghpur (M) 0.00 Not Applicable

54 | Jajpur (M) 0.00 Not Applicable

55 | Jaleshwar (M) 0.00 Not Applicable

56 | Jatani (M) 0.00 Not Applicable

57 | Jeypore (M) 0.00 Not Applicable

Construction of additional Waste Processing Facilities (MCC &
Jharsuguda (M) 6.04 MREF) is going on and the said facilities are expected to be
operational by 31st March, 2026

59 | Joda (M) 0.00 Not Applicable

60 | Junagarh (NAC) 0.00 Not Applicable

61 Kabisurjyanagar (NAC) 0.00 Not Applicable

62 Kamakshyanagar (NAC) 0.00 Not Applicable

63 Kantabaniji (NAC) 0.00 Not Applicable

64 | Karanjia (NAC) 0.00 Not Applicable

65 Kashinagar (NAC) 0.00 Not Applicable

66 Kendrapara (M) 0.00 Not Applicable

67 | Keonjhargarh (M) 0.00 Not Applicable

68 | Kesinga (NAC) 0.00 Not Applicable

69 | Khalikote (NAC) 0.00 Not Applicable

70 Khandapada (NAC) 0.00 Not Applicable

71 Khariar (NAC) 0.00 Not Applicable

72 | Khariar Road (NAC) 0.00 Not Applicable

73 | Khordha (M) 2.69 Collection efficiency will be increased by 31st March, 2026
74 | Kodala (NAC) 0.00 Not Applicable

75 | Konark (NAC) 0.00 Not Applicable

76 | Koraput (M) 0.00 Not Applicable

77 | Kotpad (NAC) 0.00 Not Applicable

78 | Kuchinda (NAC) 0.00 Not Applicable

79 | Malkangiri (M) 0.00 Not Applicable

80 | Nabarangapur (M) 0.00 Not Applicable
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e | Name of ULB S ;,“r::';z;";'?;'(‘:;gm o Time bound plan to fill up the Gap

81 Nayagarh (M) 0.00 Not Applicable

82 | Nilagiri (NAC) 0.00 Not Applicable

83 | Nimapara (NAC) 1.33 Collection efficiency will be increased by 31st March, 2026
84 | Nuapada NAC 0.00 Not Applicable

85 | Odagaon (NAC) 0.00 Not Applicable

86 | Padmapur NAC 0.00 Not Applicable

87 | Paradeep (M) 0.00 Not Applicable

88 | Paralakhemundi (M) 0.00 Not Applicable

89 | Patnagarh (NAC) 0.00 Not Applicable

90 Pattamundai (M) 0.00 Not Applicable

91 Phulabani (M) 0.00 Not Applicable

92 | Pipili (NAC) 0.00 Not Applicable

93 Polasara (NAC) 0.00 Not Applicable

94 | Puri (M) 0.00 Not Applicable

95 | Purusottampur (NAC) 0.00 Not Applicable

96 Rairangpur (M) 0.00 Not Applicable

Construction of additional Waste Processing Facilities (MCC &
97 | Rajagangapur (M) 3.48 MRF) is going on and the said facilities are expected to be
operational by 31st March, 2026

98 | Rambha (NAC) 0.00 Not Applicable

99 | RANPUR NAC 0.00 Not Applicable

100 | Raurkela (MC) 18.47 Collection efficiency will be increased by 31st March 2026
101 | Rayagada (M) 0.00 Not Applicable

102 | Redhakhol (NAC) 0.00 Not Applicable

Construction of additional Waste Processing Facilities (MCC &
103 | Remuna (NAC) 10.71 MRF) is going on and the said facilities are expected to be
operational by 31st March, 2026

104 | Sambalpur (MC) 18.30 Collection efficiency will be increased by 31st March, 2026
105 | Sonepur (M) 0.00 Not Applicable

106 | Soro (M) 0.39 Collection efficiency will be increased by 31st March, 2026
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107 | Sunabeda (M) 0.00 Not Applicable

108 | Sundargarh (M) 0.00 Not Applicable

109 | Surada (NAC) 0.00 Not Applicable

110 | Talcher (M) 0.00 Not Applicable

111 | Tarbha (NAC) 0.00 Not Applicable

Construction of additional Waste Processing Facilities (MCC &
112 | Titilagarh (M) 0.25 MRF) is going on and the said facilities are expected to be
operational by 31st March, 2026

113 | Tusura NAC 0.00 Not Applicable

114 | Udala (NAC) 0.00 Not Applicable

115 | Umerkote (M) 0.00 Not Applicable

Total: 113.32
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9. Legacy Waste

4) Daily 5) Quantification and utilization of out of
. legac Bioremediation and bio minin
Sl. Name of ULB 1) Number 2) Quantity wgst: . 6) gap in
No. of legacy out:gta:y q?:;%i;"(:f being legacy waste
::;t: reported on| legacy lz‘:‘d;g :: [I::Igatezrti‘:? Plastics Rubber Inerts and re:::jdtl;::n
Sites | 25-04.2024 |waste (MT) |~ '/ (MT) (MT) (MT) Others (MT) | | ° 4 plan
(MT) waste
(MT)
1| Anandpur (M) 1 6,438 0 0.00 2.575.00 2,253.00 19.00 1,591.00 Completed
2 | Angul (M) 1 30,269 0 0.00 4,540.35 7,567.25 90.81 18,070.59 Completed
3 | Asika (NAC) 1 2,609 0 0.00 522.00 1,044.00 8.00 1,035.00 Completed
4 | Athagad (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
5 | Athmallik (NAC) 1 12,133 0 0.00 7,037.14 3,275.91 24.27 1,795.68 Completed
6 | Attabira NAC 1 4,363 0 0.00 3,054.00 349.00 4.00 956.00 Completed
7 | Balangir (M) 1 14,924 0 0.00 3,731.00 1,790.88 223.86 9,178.26 Completed
8 | Balasore (M) 1 31,724 0 0.00 14,276.00 4,441.00 222.00 12,785.00 Completed
9 Balimela (NAC) 1 623 0 0.00 100.00 237.00 12.00 274.00 Completed
10 | Balliguda NAC 1 114 0 0.00 68.00 6.00 2.00 38.00 Completed
11 | Balugaon (NAC) 1 1,168 0 0.00 981.00 35.00 6.00 146.00 Completed
12 | Banki (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
13 | Banpur (NAC) 3| 1,918 0 0.00 1,669.00 153.00 2.00 94.00 Completed
14 | Barbil (M) 1 33,284 0 0.00 19,970.00 9,985.00 100.00 3,229.00 Completed
15 | Bargarh (M) 1 19,629 7,634 098 | 599800 | 3599.00 | 12000 | 227800 | DeSETber
16 | Baripada (M) 1 1,34,844 0 0.00 3,371.00 26,969.00 2,023.00 | 1,02,481.00 Completed
17 | Barpali (NAC) 1 3,735 0 0.00 2,241.00 747.00 56.00 691.00 Completed
18 | Basudebpur (M) 1 2,099 0 0.00 1,259.00 378.00 4.00 458.00 Completed
19 | Bellaguntha (NAC) 1 7,187 0 0.00 2,875.00 2,875.00 21.00 1,416.00 Completed
20 | Belpahar (M) 1 13,500 0 0.00 6,750.00 675.00 202.00 5,873.00 Completed
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9. Legacy Waste

4) Daily 5) Quantification and utilization of out of
. legacy Bioremediation and bio minin
S. | NameofuLB 1) Number|2) Quantity waste = 6) gap in
No. of legacy | 3)Present .
of legacy : being legacy waste

waste WS |amsntey of added as| Digested remediation

dump reported on| legacy unproce | Material Plastics Rubber Inerts and s tine

sitce 25.04.2024 waste (MT) saad (MT) (MT) (MT) Others (MT) bound plan

) waste
(MT)
21 | Berhmapur (MC Beceqter,
pur (MC) 3 1,80,000 73,911 1.80 63,653.00 | 31,827.00 1,061.00 9,548.00 2026
22 | Bhadrak (M) 1 67,634 0 0.00 20,290.00 | 30,435.00 339.00 16,570.00 Completed
23 | Bhanjanagar NAC 1 8,958 0 0.00 6,718.00 896.00 27.00 1,317.00 Completed
24 | Bhawanipatna (M) 1 40,468 0 0.00 10,117.00 18,211.00 283.00 11,857.00 Completed
25 | Bhuban (NAC) 1 3,686 0 0.00 2,580.00 295.00 4.00 807.00 Completed
26 | Bhubaneswar (MC) 1 16,00,000 | 9,24,042 0.00 | 3,04,181.00 | 1,01,394.00 | 23,658.00 | 2,46,725.00 46,387
27 | Bijepur (NAC) 1 16,187 0 0.00 1,618.70 809.35 404.68 13,354.28 Completed
28 | Binika (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
29 | Biramitrapur (M) 1 3,469 0 0.00 1,388.00 347.00 86.00 1,648.00 Completed
30 | Boudhgarh (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
31 | Brajarajnagar (M) 1 116 0 0.00 46.00 12.00 2.00 56.00 Completed
32 | Buguda (NAC) 1 1,069 0 0.00 535.00 75.00 3.00 456.00 Completed
33 | Byasanagar (M) 1 72,000 0 0.00 16,560.00 202.00 1,800.00 53,438.00 Completed
34 | Champua NAC 1 5,384 0 0.00 431.00 808.00 15.00 4,130.00 Completed
35 | Chandbali (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
36 | Chhatrapur (NAC) 1 6,300 0 0.00 5,040.00 315.00 19.00 926.00 Completed
37 | Chikiti (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
38 | Choudwar (M) 1 8,655 0 0.00 6,232.00 1,558.00 43.00 822.00 Completed
39 | Cuttack (MC) 1 7,00,000 | 6,59,110 | 34.98 13,494.00 8,996.00 1,022.00 17,378.00 Degg'ge"
40 | Daspalla NAC 1 279 0 0.00 145.00 73.00 1.00 60.00 Completed
41 | Deogarh (M) 1 3,102 0 0.00 1,241.00 1,396.00 9.00 456.00 Completed
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9. Legacy Waste

4) Daily 5) Quantification and utilization of out of
A legacy Bioremediation and bio mining
Sl. Name of ULB 1) Number 233?:::“’ 3)Present waste 6) gap in
No. of legacy wagte y quantity of |_ being legacy waste
::;t; reported on| legacy uidpﬁ:: E:g:::;‘;? Plastics Rubber Inerts and re:::idtliit::n
sling 25.((1;.12_)024 waste (MT) Snd (MT) (MT) (MT) Others (MT) bound plan
waste
(MT)
42 | Dhamnagar (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
43 | Dharmagarh NAC 1 1,050 0 0.00 32.00 63.00 5.00 950.00 Completed
44 | Dhenkanal (M) 1 26,340 0 0.00 18,438.00 3,951.00 790.00 3,161.00 Completed
45 | Digapahandi (NAC) 1 7,982 0 0.00 479.00 798.00 24.00 6,681.00 Completed
46 | G. Udayagiri (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
47 | Ganjam (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
48 | Gopalpur (NAC) 1 1,096 0 0.00 658.00 110.00 21.00 307.00 Completed
49 | Gudari (NAC) 1 532 0 0.00 111.72 250.04 1.60 168.64 Completed
50 | Gunupur (M) 1 1,194 346 0.00 | 508.80 127.20 8.48 203.52 o
51 | Hindol NAC 1 41 0 0.00 12.00 16.00 2.00 11.00 Completed
52 | Hinjilicut (M) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
53 | Jagatsinghpur (M) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
54 | Jajpur (M) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
55 | Jaleshwar (M) 1 5,753 0 0.00 3,452.00 1,151.00 86.00 1,064.00 Completed
56 | Jatani (M) 1 29,241 0 0.00 12,574.00 8,480.00 292.00 7,895.00 Completed
57 | Jeypore (M) 1 40,676 193 000 | 1781252 | 445313 | 8097 | 1813638 | Dogomber
58 | Jharsuguda (M) 1 79,556 0 0.00 11,933.00 3,978.00 2,387.00 61,258.00 Completed
59 |Joda (M) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
60 | Junagarh (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
61 :‘;Abg’;‘”ya"aga’ 1 9,853 0 0.00 | 3,941.00 788.00 10.00 5,114.00 Completed
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9. Legacy Waste

4) Daily 5) Quantification and utilization of out of
“ legacy Bioremediation and bio mining
Sl. Name of ULB 1) Number 2) Quantity waste 6) gap in
No. of legacy | 3)Present 2
of legacy waste  |quantity of being legacy waste
:3:: reported on | legacy idnd‘ig:: [:;gte:;e; Plastics Rubber Inerts and m;:fidt';;':n
Hon 25.1():1._?)024 waste (MT) s';e 4 (MT) (MT) (MT) Others (MT) | St
waste
(MT)
62 frf;“&ks“ya"agar 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
63 | Kantabanji (NAC) 1 34,500 0 0.00 8,625.00 3,450.00 | 1,035.00 | 21,390.00 Completed
64 | Karanjia (NAC) 1 22013 0 0.00 | 11,007.00 | 6,604.00 440.00 3,962.00 Completed
65 | Kashinagar (NAC) 1 2,189 0 0.00 1,642.00 328.00 7.00 212.00 Completed
66 | Kendrapara (M) 1 24.300 15,763 0.00 5,122.00 427.00 128.00 2.860.00 De;%'gsbe'-
67 | Keonjhargarh (M) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
68 | Kesinga (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
69 | Khalikote (NAC) 1 1,311 0 0.00 787.00 66.00 20.00 438.00 Completed
70 :f}‘zg‘)’apada 1 336 0 0.00 141.00 121.00 1.00 73.00 Completed
71 | Khariar (NAC) 1 27,746 0 0.00 | 11,098.00 | 1,387.00 417.00 14.844.00 Completed
72 m‘:g‘;‘r Road 1 28.234 0 0.00 9.882.00 | 4,235.00 282.00 13,835.00 Completed
73 | Khordha (M) 1 82,200 0 0.00 | 59.184.00 | 14.796.00 | 411.00 7,809.00 Completed
74 | Kodala (NAC) 1 6,000 0 0.00 720.00 1,140.00 120.00 4,020.00 Completed
75 | Konark (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
76 | Koraput (M) 1 44,902 0 0.00 | 11,225.50 | 20,205.90 314.31 13,156.29 Completed
77 | Kotpad (NAC) 1 2986 0 0.00 418.04 746 .50 20.90 1,800.56 Completed
78 | Kuchinda (NAC) 1 10,120 0 0.00 5.566.00 2,024.00 71.00 2.459.00 Completed
79 | Malkangiri (M) 1 6,461 0 0.00 1,938.00 1,293.00 129.00 3,101.00 Completed
80 | Nabarangapur (M) 1 37,815 0 0.00 | 27.227.00 | 7,941.00 38.00 2.609.00 Completed
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9. Legacy Waste

4) Daily 5) Quantification and utilization of out of
. legacy Bioremediation and bio mining
SI. Name of ULB 1) Number %) Snantity waste 6) gap in
No. of legacy ot leg:cy 3’”‘:3"2 being legacy waste
wasie quan O - g
Waew reported on| legacy added as Dlgest.ed Plastics Rubber Inerts and remedl'atlon
‘;‘i't':;’ 25.04.2024 \waste (MT) |“"1Proce M(a:;{;a' (MT) (MT) | Others (MT) bz:‘: :'“I:m
(MT) waste "
(MT)
81 | Nayagarh (M) 1 4,868 0 0.00 1,899.00 | 1,558.00 15.00 1,396.00 Completed
82 | Nilagiri (NAC) 1 12,069 0 0.00 1,208.00 | 7,241.00 181.00 3,439.00 Completed
83 | Nimapara (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
84 | Nuapada NAC 1 23,853 0 0.00 | 9,541.00 | 1,193.00 | 238.00 12,881.00 | Completed
85 | Odagaon (NAC) 1 1,821 0 0.00 765.00 637.00 6.00 413.00 Completed
86 | Padmapur NAC 1 1,608 0 0.00 643.00 402.00 5.00 558.00 Completed
87 | Paradeep (M) 2 9,442 0 0.00 | 8,026.00 661.00 9.00 746.00 Completed
88 (Phﬁ)’a'akhem”“d' 1 31,053 | 10080 | 0.00 | 7,340.55 | 251676 | 146.81 | 10968.88 | Deomber
89 | Patnagarh (NAC) 1 5,665 0 0.00 | 3,682.00 850.00 113.00 1,020.00 Completed
90 | Pattamundai (M) 3 3,065 0 0.00 1,533.00 920.00 30.00 582.00 Completed
91 | Phulabani (M) 1 18,662 0 0.00 | 9,331.00 933.00 56.00 8,342.00 Completed
92 | Pipili (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
93 | Polasara (NAC) 2 10,806 0 0.00 | 8,645.00 540.00 33.00 1,588.00 Completed
94 | Puri (M) 1 224880 | 55410 | 000 | 76262.00 | 25421.00 | 1695.00 | 66,092.00 | DeSember.
95 fﬁ’;‘g)"“amp”’ 1 581 0 0.00 174.00 58.00 6.00 343.00 Completed
96 | Rairangpur (M) 1 17,288 0 0.00 | 10,373.00 | 4,668.00 34.00 2,213.00 Completed
97 | Rajagangapur (M) 1 18,348 0 0.00 3,303.00 | 5,504.00 | 367.00 9,174.00 Completed
98 | Rambha (NAC) 1 1,472 0 0.00 | 1,178.00 147.00 4.00 143.00 Completed
99 | Ranpur NAC 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
100 | Raurkela (MC) 1 1,83,686 0 0.00 | 18,368.60 | 42.247.78 | 4,592.15 | 1,18,477.47 | Completed
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9. Legacy Waste

4) Daily 5) Quantification and utilization of out of
. legacy Bioremediation and bio mining
:I' Name of ULB 1) Number 233:;:2? 3)Present waste 6) gap in
0. oflegacy | = o wantty of being legacy waste
waste riod q I added as| Digested remediation
dump r;g 34 20; : e?:c;_r unproce | Material PI&:-trics Ruht;.ll?er Inerts a"f:, and time
sites 35 ") ssed (MT) (MT) (T) Others (MT) bound plan
(MT) waste
(MT)
101 | Rayagada (M) 1 49,490 15,881 0.00 | 16,804.50 | 7,225.94 67.22 9,511.35 Deg‘;’;‘ge“
102 | Redhakhol (NAC) 1 2,846 0 0.00 142.00 854.00 29.00 1,821.00 Completed
103 [ Remuna (NAC) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
104 | Sambalpur (MC) 1 87490 | 32988 | 18.30 | 16351.00 | 27,250.00 | 382.00 | 10519.00 | DeSember.
105 | Sonepur (M) 1 1,488 0 0.00 893.00 223.00 4.00 368.00 Completed
106 | Soro (M) 0 0 0 0.00 0.00 0.00 0.00 0.00 Not Applicable
107 | Sunabeda (M) 1 2,195 0 0.00 548.75 658.50 21.95 965.80 Completed
108 | Sundargarh (M) 1 10,621 0 0.00 1,912.00 2,018.00 212.00 6,479.00 Completed
109 | Surada (NAC) 1 2,404 0 0.00 1,274.00 505.00 17.00 608.00 Completed
110 [ Talcher (M) 1 7,468 0 0.00 1,120.20 1,867.00 22.40 4,458.40 Completed
111 | Tarbha (NAC) 1 3,612 0 0.00 2,167.00 542.00 11.00 892.00 Completed
112 | Titilagarh (M) 1 32,500 0 0.00 3,250.00 22,750.00 325.00 6,175.00 Completed
113 | Tusura NAC 1 47 0 0.00 15.00 10.00 1.00 21.00 Completed
114 | Udala (NAC) 1 15,014 0 0.00 375.00 3,003.00 225.00 11,411.00 Completed
115 | Umerkote (M) 1 2,543 0 0.00 39.00 29.00 76.00 2,399.00 Completed
Total: 98 43,59,180 | 17,95,358 @ 56.06 | 9,66,985.37 | 5,15,392.14 | 47,983.40 | 10,33,461.10
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1) Amount
to be
ring fenced

2)
Whether
single
dedicated
account
has been
opened

3)
Date of
opening
account

4)
Amount
utilized

5)
Plan
of
utiliza
tion

Remarks

Rs. 1141.42
Crore

An estimated amount of Rs.1564.28 crore is available during FY 2025-26
for utilisation towards Solid Waste Management and Liquid Waste
Management in urban areas of the state and the same amount has been
kept under Budgetary provision for implementation of sewage, septage &
grey water management in all the ULBs, through convergence of sources of
fund such as SBM (Urban) 2.0 fund, Swachha Odisha Scheme (State
Scheme), 15th Finance Commission Tied Grant, 5th State Finance
Commission Grant, SBM (Grameen) under Urban-Rural Convergence
programme etc. Details of provisioned amount is given below:

Budget
Provision for FY
2025-26
(Amounts in
Crore Rupees)

Name of the Schemes /
Grants

Swachh Bharat Mission
(Urban) 2.0 e
Swachh Odisha (State
Scheme) Grant for Liquid
Waste Management & Solid
Waste Management

5" State Finance Commission

Grant for Sold Waste 63.34
Management & Sanitation

261.00
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Grant for Septage 8.34

5% State Finance Commission

Management

Grant for Solid Waste 291.6

15" Finance Commission Tied

Management & Sanitation

Creation of Capital Assets

towards Sewerage & Drainage 340.00
Infrastructure
Total 1564.28

National Advisory and Review Committee (NARC) for SBM (Urban)
Scheme constituted by Ministry of Housing & Urban Affairs, Govt. of India
in its 10th meeting held on 13th September, 2023 has approved an
amount of Rs. 990.38 Crore in favour of Odisha for utilisation towards
Used Water Management.

Out of the above approved amount of Rs. 990.38 Crore, an amount of
Rs. 120.47 Crore has been received as Central Share and an amount of
Rs. 200.78 Crore including the commensurate State Share has already
been sanctioned in favour of ULBs during the Financial Year 2024-25 for
utilisation towards used water management. On receipt of the balance
Central Share within the mission period of SBM (Urban) 2.0 scheme i.e.
by October, 2026, the same along with commensurate State Share shall
be sanctioned in due course of time in favour of the ULBs for utilisation
towards used water management.

Since Odisha is a revenue surplus state, lack of fund will never be an
issue in this field. As narrated above, adequate fund is already available
to take up these works. We also hereby undertake that in case there is
any shortfall of central government funds in future for whatever reason,
we will provide the shortfall amount from the state exchequer.
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Annexure- B
Sewage Management in Odisha
(B) Sewage
(A) Name of Status C) Sewage Conveyance/ Sewers E)S ili
. ewage treatment and Utilisation
uLe Estimation and © 90 ¥ (E) &
Measurement
Targeted Time targeted s 2 Time bound 2
= ¢ Utilisation |Gap in sewage Performance of |Final point of| Level of Sludge
Toil Sewags | Gotieinid Households to complete tnatallod T o capacity of |generation and Rl fosatup STPs with discharge of | Utilisation |generation and
Generation per to be connectivity | capacities of existing STPs T Gt and fo o ¢ Treated 2
day (InMLD) | connected connected (gap in (MLD) existing treatmen operationalise reference treated of Trea its
(3) : STPs (MLD) (MLD) Standards effluent sewage | management
(1) to sewers Connectivity) (11) (2) (13) STPs (15) (16) (17) (18)
(2) (4) (14)
Bhubaneswar- 183.5 MLD Standard
maintained as per Used for
Bhubaneswar 122.04 255720 48932 June, 2027  |( Meherpali - 56 MLD, 81.04 41.00 Operational ARAGAI S OF Gangua Nalla 4% landfiling for low
Rokat- 48 MLD, Central Pollution lying areas
Basuaghai- 28 MLD, Kochilaput- Control Board
43.5 MLD, Paikerapur- 8 MLD ) (CPCB)
Cuttack- 85 MLD Sndsed
MEAOnd 88 Par. |.py oote N Used for
Cuttack 88.57 93046 45980 June, 2027  |(Matagajpur- 16 MLD, 43.06 45.51 Operational %:':::T:mm and Kathajodi 3% landfiling for low
CDA- 36 MLD, river lying areas
S : LD Control Board
atagajpur- 33 MLD) (CPCB)
Standard
maintained as per Unaditor
Sambalpur- 40 MLD : guidelines of " :
Sa 48.73 75412 2707 October, 2027 22.00 26.73 Operational o Nalla 2% la f
mbalpur (Dhanupali- 40 MLD) pe Central Pollution Dhobire M:ldﬁla'?:a:r o
Control Board 9
(CPCB)
Standard
maintained as per Usedt Tor
Rourkela- 40 MLD : guidelines of .
Rourke! 44.95 50351 2719 October, 2027 17.10 27.85 Operational : Tarkera Nalla 6% landfiling fo
. (Balughat-40 MLD) " Central Pollution | i in :Easrm
Control Board ving
(CPCB)
Standard
Puri- 25 MLD sl gkl Used for
Puri 2911 37300 10850 October, 2027 |(Mangalaghat-15 MLD, 25.00 4.1 Operational g‘,en tral Pollution Mangala River 5% landfiling for low
|Bankimuhan-10 MLD) Control Board R srods
(CPCB)
Total 373.50 188.20 145.20
* Basis of estimation (based on 80% of LPCD water supply/or measured)
N.B. - Test reports of ples of Sewage Tr Plants (5TPs) in Bhub , Cuttack, Sambalpur and Rourkela are attached as Annexure-i.
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1745 ANNEXURE -T

FAX : 2562822/2560955
TEL : 2564033/2563294

s aaing EPABX : 2561909/2562847
E-mail : paribesh1@ospcboard.org
Website : www.ospcboard.org

STATE POLLUTION CONTROL BOARD, ODISHA

[DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]
Paribesh Bhawan, A/118, Nilakanthanagar, Unit-VIll,

Bhubaneswar- 751 012

o] A

(CENTRAL LABORATORY)

No. |SO¥Y¥ . g VI-SC (LEM) Misc 38/2025:26 Dt 0% 08 2=2%

To

The Regional Officer,
State Pollution Control Board, Odisha,
Bhubaneswar

Sub: Test Report of water samples collected from STPs (5 nos.) operating in
Bhubaneswar-reg.

Sir,
With reference to the above, please find enclosed herewith the test report of water samples,

submitted to the Central Laboratory on dt.02.08.2025 collected from STPs (5 nos.) operating in
Bhubaneswar.

Encl : OS/500 /08/2025

Yours faithfully,

WA\ o/

, OSD-cum-Chief Env. Sclentzst(Lab)
Memo No. __|SPTE [dt._O%F~08- 2025

Copy forwarded to the Chief Executive Officer, WATCO, Ground Floor, Unnati Bhawan,
Satya Nagar, Bhubaneswar - 751007 for kind information and necessary action.

Encl : As above ({K}

: OSD-cumN'fhlef Env. Sg?entlst (Lab.)
Memo No. J‘J_D‘f'g /dt. 6F~ 08 -2025

Copy forwarded to the Dr.(Mrs.)Usharani Patnaik, ACES, SPC Board, Odisha
Bhubaneswar for kind information and necessary action.

Encl: As above \l_ W‘\ﬁ) (17//
OSD-cum-Chief Env. ?cientist (Lab.)

ole
Central Laboratory, address; Elgt,blgf%_ﬁg&é‘{_ 223,86 ka Industrial Estate, Patia,
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= CENTRAL LABORATORY

LL1SHA STATE POLLUTION CONTROL BOARD, ODISHA

il Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

A | /4 Bhubaneswar - 751 024

E-mail: centrallab@ospcboard.org
TEST REPORT
Page | of 2

1. ULR No. : TC127402500000871F

2 (). ReportNo.: OS/500 /08/2025 2(ii). AmendmentNo: ...................

3()) Date . 07.08.2025 3(i) AmendmentDate: .................

4.  Sample Submitted By : Md. Abdul Raheman, Jr. Research Fellow,
(Name and address)  Central Laboratory, SPC Board, Odisha, Patia, Bhubaneswar

Reference Letter No. : Tour Programme No0.14472 dt.31.07.2025

6. Date of sample receipt: 02.08.2025
7.  Sample Description:
(i) Discipline : Chemical testing (ii) Group : Pollution and {iii) Sub Group : Waste water
and Biological testing Environment
(Biological testing/ { Water/ Pollution and Environment ) (Surface Water/ Ground Water/ Drinking
Chemical testing) Water/ Wastewater / Effluent )

8.  Analysis Starting Date-Analysis Completion Date : 02.08.2025 — 06.08.2025
9.  Ifuncertainty is desired by Customer : No
10.  Analysis Results :

(Attach separate sheet if necessary)

Sl Parameter, Standards/ Test Method
No. Unit Regulatory Water sample collection from STPs at Bhubaneswar
Limits Others/Aug—25/ | Others/Aug—25/ | Others/Aug-25/ | Others/ Aug-25/
(G.S.R.1265 (E) WA/ 1194 WW/ 1195 WW/ 1196 WW /1157
Dt.13.10.2017) *
Inietto 58 MLD Outietof 58MLD | Inletto 28 MLD Outlet of 28 MLD
STPatMeherpai | STPatMehepali | STPatBasuaghai | STP atBasuaghai
Results
1, pH 4500H°-B,
6590 APHA, 23" Edn, 66 6.8 66 6.7
2017
2. Total S AL,
Suspended .
Solids (TSS), <50 2" Edn. 2017 85.0 14.0 53.0 11.0
mg/L
3. Biochemical A
Oxygen Demand :
(BOD, 3 days at 20 (1999) 73.0 4.0 48.0 3.7
27°C), mglL _
4. Chemical 5220B.APHA,
Oxygen Demand - 23" Edn., 2017 180.0 280 100.0 16.0
(COD), mg/L
5. | Total Coliform 9218, APH
(TC), . 23-151,;,20,{" 160000 <1.8 160000 92000
MPN/100 ml
6. | Fecal Coliform
9221-E, APH
(FC), <1000 23-115%1,20{? 160000 <1.8 160000 35000
MPN/100 m!

Ak (gatne o

04.08-7—"5 q- & b “‘Mi-\' @'7%/

Authorised Signatory Authorised Signatory

(Biological Testing) (Chemical Testing) Board Analyst

(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)

{Mrs. Nishiprava Paftnaik) (Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
(Asst. Env. Scientist) {Addl. Chief Env. Scientist)

(Cont.)
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* 17 %ZA OSPCB/CNL/F0718
E— CENTRAL LAB TORY N

- ODISHA
e STATE POLLUTION CONTROL BOARD, ODISHA
P~ s
Y T Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
A | 4 Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.org
TEST REPORT
Page 2 of 2
1.  ULRNo. : TC127402500000871F
2(i). ReportNo.: OS/500 /08/2025 2(ji). AmendmentNo:...................
3() Date . 07.08.2025 3(i) AmendmentDate:..................
il Parameter, Unit | o waug-25 | OthervAug-25/ | OthersAug—25/ | OtbersAug-25 | Others/Aug—25 | Others/Aug—25/
; WW/ 1188 WW/ 1199 VWWV/ 1200 WW/ 1201 VWW/ 1202 WW/1203
Inietto 8 Outlet of 8
Inketto435MLD | Outietof435MLD inketto 48 MLD Outlet of 48 MLD
STP atKochiaput | STP atKochiaput m"" T STP 2t Rokat STP at Rokat
Results
1. PR 66 67 67 68 66 687
2. Total Suspended
Solids (TSS). mgiL 180 11.0 59.0 7.0 84.0 9.0
3. Biochemical
Oxygen Demand
(BOD, 3 days at 8.0 2.8 93.0 36 63.0 4.2
27°C), mgiL
4. Chemical Oxygen
Demand (COD), 32.0 12.0 200.0 12.0 100.0 12.0
mg/L
5. Total Coliform
(TC), 160000 480 160000 35000 160000 <1.8
MPN/100 mi
8. Fecal Coliform
(FC), 160000 78 160000 11000 160000 <1.8
MPN/100 mi
* Effiuent discharge standard for sewage treatment plants, Applicable for SI. No. Others/ Aug - 25/ WW / 1195, Others / Aug - 25/ WW/ 1197,
Others/ Aug - 25/ WW / 1199, Others/ Aug - 25/W /1201 & Others/Aug - 25MWW /1203,
( Nostandard limits specified for samples collected from Inletto STPs)
11. Deviation from Test Method , ifany: No
12. If Sampling Conducted by the Central Laboratory, Yes/ No - Yes
If Yes,
(a) Date of Sampling : 01.08.2025 (b) Method Used : Grab sampling (1060 B, APHA, 23" Edn., 2017)
(c) Name of Sampler with Designation : Md. Abdul Raheman, Jr. Research Fellow,
1 End of Test Report:
%“‘; - L(ﬂ . «3}‘
O 0'5 5 <
Authoride Signatory Authorised Signatory - < ’\cé] 07/
(Biological Testing) (Chemical Testing) Board Analyst 9]
(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)
(Mrs. Nishiprava Pattnaik) (Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
(Asst. Env. Scientist) (Addl. Chief Env. Scientist)
Note :

(0] .Theresuusstatedaboverelataonlytotheﬂmtmted.

(i)  This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.

(i)  The laboratory is not responsible for the authenticity of photocopied Test Reports.

(v)  The Test ltem will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable
Regulation,

(v)  Opinion, Interpretation, Conformance will be provided only on the customer request

Head Office: State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakanthanagar, Unit-VIll, Bhubaneswar — 751 012, FAX :
PRAPRI2I25ANGER TF1 - 2RAR4NARIP5RA204 FPARX - 25R1QNAI9RA2RAT7  F.mail - narihach1@nennhnard nr Waheita * wanw nenchaard am
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FAX : 2562822/2560955 i

ODISH A TEL : 2564033/2563294

ey L i 5
Website : www.ospeboard.org
STATE POLLUTION CONTROL BOARD, ODISHA

[DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]
Paribesh Bhawan, A/118, Nilakanthanagar, Unit-VIII,

Bhubaneswar—-751 012

(CENTRAL LABORATORY)
No. _ |LBOZ / VI-SC (LEM) Misc 38/2025-26 Dt 26-6€-2025

To

The Regional Officer,
State Pollution Control Board, Odisha,
Cuttack

Sub: Test Reports of wastewater samples of STP, Mattagajpur, STP, CDA- Bidanasi area
and wastewater of Cuttack city — reg.

Ref: Your letter No. 2532 (RO/CTC/LAB-20) dt.07.08.2025
Sir,

With reference to the above, please find enclosed herewith the test reports of wastewater
samples submitted to the Central Laboratory on dt.07.08.2025, collected from STP, Mattagajpur,
STP, CDA- Bidanasi area and wastewater of Cuttack city.

Encl : (i) OS/ 523 /08/2025 (For NABL Scope parameter)
(ii) OS/ 524 /08/2025 (For NABL Non-scope parameter)
(iii) OS/ 525 /08/2025 (For NABL Scope parameter)
(iv) OS/ 526 /08/2025 (For NABL Non-scope parameter)

Yours faithﬂ&lm,j (

2. Al i R
0OSD-cum- Chief Env. Scienti¥t{Lab.)

Memo No. _[4£09 /dt. 26 OR 22257

Copy forwarded to the Commissioner, Cuttack Municipal Corporation, Cuttack for kind

information. f/
Encl: Asabove m ,MWP\@D &
0OSD-cum- Chief Env. Scientist (Lab.)

Memo No. (6010 /dt,_26 -~ & 2225,
Copy forwarded to the Chief Executive Officer, WATCO, Bhubaneswar for kind information.

Encl: As above \l' Mﬂ% 0_7/

= OS8D-cum- Chief Env. Scientist
Memo No. __60// [dt_ 26082025,
Copy forwarded to the Dr.(Mrs.)Usharani Patnaik, ACES, (S.W.M.Cell), SPC Board, Odisha

Bhubaneswar for kind information. /
Ml RN gle

OSD-cum-Chiaf\lnv. Scientist (l!a "

Encl : Asabove

Central Laboratory address: Plot No.-B-59/2 & 59/3, Chandaka Industrial Estate. Patia,
Bhubaneswar -751024 E-mail: centrallab@ospcboard.org

(49)
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1 7 4} OSPCBI/CNL/F0718
CENTRAL LAB TORY

. STATE POLLUTION CONTROL BOARD, ODISHA
uhdly Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

A |4 Bhubaneswar - 751 024

E-mail: centrallab@ospcboard.org
TC-12740
TEST REPORT
Page | of 2

1. ULRNo. : TC127402500000893F

2(i). ReportNo.: OS/523/08/2025 2(ii). AmendmentNO: ...................

3() Date 16.08.2025 3(i) AmendmentDate:.................

4. Sample Submitted By : SriK. P. Panigrahi, Field Asst,

(Name and address)  Regional Office, SPC Board, Odisha, Cuttack,

(On behalf of Regional Officer, Cuttack )

5. Reference Letter No. : 2532 (RO/CTC/LAB-20) dt.07.08.2025

o

74

Date of sample receipt: 07.08.2025
Sample Description:

{i) Discipline : Chemical testing
and Biological testing

(Biological testing/

Chemical testing)

{ii) Group : Pollution and

Environment

( Water/ Pollution and Environment )

(iii) Sub Group : Wastewater

(Surface Water/ Ground Water/ Drinking

Water/ Wastewater / Effluent )

8.  Analysis Starting Date-Analysis Completion Date : 07.08.2025 — 14.08.2025
9.  Ifuncertainty is desired by Customer : No
10. Analysis Results:
(Attach separate sheet if necessary)
Sl. Parameter, Standards/ Test Method Matiacai STP, CDA- Bidanasi Cuttack
No. Unit Regulatory S it
Limits Others/Aug-25/ | Others/Aug-25/ | Others’Aug-25/ | Others/Aug-25/
VWA 1245 VWV 1246 VWA 1247 VWA 1248
Vpired o iniet of 16 MLD | Outiet of 16MLD | Inket of 36MLD | Outietof 38 MLD
A0 STP at STP at Mattagajpur, | STP atCDA - STP atCDA-
Mattagajpur, discharged to Bidanasi area, Bidanasi area,
Cuttack Kathajodi River, | Cuttack Cuttack discharged
Cuttack toPeta nalah
Results
H 4500-11 B, AP
% H 65-90 mﬂm%c11 o 6.7 7.2 69 71
: 2540, APHA, 23
o 220 <100* 77.0 34.0
3. | Dissolved Oxygen 4500-0-C, APHA,
(DO), mgiL X9 = 23" Edn, 2017 - 6.1 - 51
4. Biochemical
Oxygen Demand 1S3025 : Part44
(BOD, 3 days at 30 (1999) 300 36 130.0 3.2
27°C), mg/L
5. | Chemical Oxygen 50 234
Oemnd (COD) : i 97.0 23.0 272.0 35.0
mg/L
6. 4500-P-B followed
{ﬁmp : o 8.465 0.821 20.865 1.801
o
7. ; 9221-B, APHA, 23"
g e N - Ein, 2017 160000 <1.8 160000 <1.8
8. i 9221E, APHA, 23°
i | <0 | 160000 <18 160000 <1.8

* Effluent discharge standard for sewage treatment plants, Applicable for SI. No. Others/Aug -25/ WW/1246 & Others/Aug -25/WW/1248,
{ Nostandard limits specified for samples colliected from Inletto STPs )

Authorise:! él‘g atory

(Biological Testing)
(Water/ Wastewater)

{Asst. Env. Scientist)

# BDL values a?eciﬁed by CPCB vide letter No.7065 dt.28.09.2020

Loava’s,
Authorised Signatory

{Chemical Testing)
(Water/ Wastewater)

(AddI. Chief Env. Scientist)

(50)
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\) Aol

Board Analyst
(Sri Niranjan Mallick)

el

(Cont..)




1 7 5 O OSPCBICNL/F0718

& DI—S' . CENTRAL LABORATORY
DESHR STATE POLLUTION CONTROL BOARD, ODISHA
SO T Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
Ny Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.org
TEST REPORT
1. ULRNo. : TC127402500000893F s
2(i). ReportNo.: OS/523/08/2025 2(i)). AmendmentNO: ...................
3()) Date 1 16.08.2025 3(i) AmendmentDate:..................

11. Deviation from Test Method , ifany: No
12. If Sampling Conducted by the Central Laboratory, Yes/ No - No
If Yes,

(@) Date of Sampling: (b) Method Used:
(c) Name of Sampler with Designation :

End of Test Report

{ a?l"’\"gu <
%’?“.{mx UP“"‘?"“’ “,&ko\\%'{

Authorised Signatory Authorised Signatory
(Biological Testing) {Chemical Testing) Board Analyst
{(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)
(Mrs. Nishiprava Pattnaik) (Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
(Asst. Env. Scientist) (Addl. Chief Env. Scientist)
Note :

® The results stated above relate only to the items tested.

(i)  This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.

(i)  The laboratory is not responsible for the authenticity of photocopied Test Reports.

(v)  The Test item will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable
Regulation.

(v}  Opinion, Interpretation, Conformance will be provided only on the customer request

Head Office: State Poliution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakanthanagar, Unit-VIll, Bhubaneswar - 751 012, FAX :
2562822/2560055 TEL: 2564033/2563294 EPABX : 2561909/2562847 , E-mail : paribesh1@ospcboard.org Website : www.ospcboard.org
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SETETA CENTRAL LABORATORY
Yaay STATE POLLUTION CONTROL BOARD, ODISHA
‘“”' Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.org

TEST REPORT
Page 1 of 1
1. ULRNo. : ==
2 (i). Report No. : OS/524/08/2025 2(ii), AmendmentNo :---
3 (i) Date : 16.08.2025 3(ii) Amendment Date : ---
4. Sample Submitted By : Sri K.P. Panigrahi, Field Asst.,
(Name and address) Regional Office, SPCB, Odisha, Cuttack,
(On behalf of Regional Officer, Cuttack,)
5. Reference Letter No. : 2532 (RO/CTC/LAB-20) dt.07.08.2025
6. Date of sample receipt : 07.08.2025
7. Sample Description :
(i) Discipline : Chemical testing (i) Group : Pollution and Environment (iif)y Sub Group : Waste water
(Biological Testing, (Water/ Pollution and Environment ) (Surface water/ Ground water/ Drinking
Chemical testing) water / Wastewater/ Effluent )
8. Analysis Starting Date-Analysis Completion Date : 07.08.2025 — 14.08.2025
9. I uncertainty is desired by Customer : No
10. Analysis Results :
(Aftach separate sheet if necessary)
n?:i; i g i TestMetod STP, Mattagajpur STP, CDA- Bidanasi Cuttack
—ia Others/ Aug— | Others/Aug~ | Others/Aug—~ | Others/ Aug —
(G.S.R. 1265 (E) 25/ WW/1245 25/ WW/ 1246 25/ WW/ 1247 25/ WW/ 1248
SEREROANY" Inlet to 16 MLD | Outlet of 16 Inlet of 36 MLD | Outlet of 36
STP at MLD STP at STP at CDA- MLD STP at
Mattagajpur, Mattagajpur, Bidanasi area, | CDA- Bidanasi
Cuttack discharged to Cuttack area , Cuttack
Kathajodi River, discharged to
Cuttack Peta nallah
Results
1. 4500-NH,-B
Ammonical 7
Nitrogen as N - Egozed :g;:i&gw 4.48 2.8 84 3.36
kipdh), g Edn,2017

* Effluent discharge standard for sewage treatment plants, Applicable for Sl. No. Others/ Aug - 25/ WW/1246 & Others/Aug - 25/ WW/1248,
{No standard limits specified for samples collected from Inlet to STPs )

11. Deviation from Test Method , if any : No

12. If Sampling Conducted by the Central Laboratory, Yes/ No. - No
If Yes,

(a) Date of Sampling : (b) Method Used :
(c) Name of Sampler with Designation :

End of Test Report

Aﬁ::leg g;; nca)tso/r'y M ro\%()

(Chemical Testing) Board Analyst

(Water/ Wastewater) (Sri Niranjan Mauidr.}
(Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
(Addl. Chief Env. Scientist)

Note :

(i) The results stated above relate only to the items tested.

(ii) This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.

(iii) The laboratory is not responsible for the authenticity of photocopied Test Reports.

(iv) The Test ltem will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable Regulation.

(v) gﬂmon Interpretation, Conformance will be provided only on the customer request.
Head ice: >tate Folution LONLrol Boara, Uaisna, Faripesn snawan, A/ L 1o, NlaKantnanagar, Unit-viii, DNUDaNesSWar = /31 ULL, FAA  £I0L40L4) £30UTID

TEL: 2564033/2563294 EPABX:2561909/2562847, E-mail: paribeshl®@ospchoard.org Website : www.ospcboard.org
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CENTRAL LABORATORY
STATE POLLUTION CONTROL BOARD, ODISHA

ODISHA

OCSPCBI/CNL/FO718

N i
ECT 4 Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
b | 4 Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.or
TC-12740
TEST REPORT
Page | of 2
1. ULR No. : TC127402500000894F
2(i). ReportNo.: OS/525/08/2025 2(ii). AmendmentNO: .........ccoevvnnn
3(@) Date 16.08.2025 3(ii) AmendmentDate:..................
4. Sample Submitted By : Sri K.P. Panigrahi, Field Asst,
(Name and address) ~ Regional Office, SPCB, Odisha, Cuttack,
(On behalf of Regional Officer, Cuttack )
5 Reference Letter No. : 2532 (RO/CTC/LAB-20) dt.07.08.2025
6. Date of sample receipt: 07.08.2025
7.  Sample Description:
(i) Discipline : Chemical testing (i) Group : Pollution and (iii) Sub Group : Wastewater
and Biological testing Environment
(Biological testing/ ( Water/ Pollution and Environment ) (Surface Water/ Ground Water/ Drinking
Chemical testing) Water/ Wastewater / Effluent )
8.  Analysis Starting Date-Analysis Completion Date : 07.08.2025 — 14.08.2025
9.  Ifuncertainty is desired by Customer : No
10. Analysis Results
(Attach separate sheet if necessary)
Sl. Parameter, Standards/ Test Method astewstor
No. Unit Regulatory " of Crittac: Ly
Limits * Others/ Aug -25/ Others/ Aug -25/ Others/ Aug -25/
WW /1249 WW /1250 WW/1251
Wastewater of Cuttack | Domestic wastewater | Wastewater collected
city discharge to of Cuttack city dischamge| from drain near raitway
Kathajodi river near to Kathajodi river level crossing (No
ABIT, CDA through through drain at discharge from 33
Peta nalla Khannagar MLD STP at
Mattagajpur )
Results
t " 55-90 gﬁ?mf'g’m’,‘?m“ 6.9 7.2 6.9
2. s 2540 D, APHA, 23¢
gg?ia}is grsggfﬁgn 100 Edn, 2017 <10.0* 45.0 37.0
3. | Biochemical Oxygen
Demand (BOD, 3 days 30 1S3025: Part 44 (1999) 26 43.0 20.0
at 27° C), mg/L
4. | Chemical Oxygen 5220B. APHA 23"
De?;.and (COD), 250 Edn.. 2017 19.0 87.0 78.0
mg
5, 4500-P-B followed by
Total Phosphate as P y 4500-P-D, APHA, 23"
(TPOSP), mgl o 2.084 10.222 9.727
6. | Total Colifo 9221-B, APHA, 23
(TC), MPN/100 mi - Edn. 2017 54000 160000 160000
7 i 9221-E, APHA, 23°
i - Edn, 2017 35000 160000 160000

* General standard for discharge of Environmental Poliutants. Schedule V1 (G.S.R. 422(E) dated 19.05.1993,
Applicable for Sl. No. Others/ Aug - 26/'YWV/ 1249 to Others/ Aug - 25/ WW/ 1251

# BDL values as specified by CPCB vide letter No.7065 dt.28.09.2020

Al

57025 L? e, o7 “WW[ ?T/
Authorlsa Slgnatory Authorised Signatory Board Arat
(Biological Testing) (Chemical Testing) OREH Arntynt
(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)

(Mrs. Nishiprava Pattnaik) {Dr. (Mrs.) Usharani Patnaik)

_(£3)

(OSD-cum- Chief Env. Scientist)
{Cont..)




RJ Z é (;é OSPCB/CNLIFO718
s CENTRAL ATORY

-~ SUEEE STATE POLLUTION CONTROL BOARD, ODISHA

B
T Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
' A\ | 4 Bhubaneswar - 751 024
‘ E-mail: centrallab@ospcboard.org
TC-12T740
TEST REPORT
Page 2 of 2
1. ULRNo. : TC127402500000894F
2(). ReportNo.: OS/525 /08/2025 2(ii). AmendmentNo: ...................
; 3() Date : 16.08.2025 3(i) AmendmentDate: ................

‘ 11. Deviation from Test Method , ifany: No
12. If Sampling Conducted by the Central Laboratory, Yes/ No - No
If Yes,

(@) Dateof Sampling: (b) Method Used:
(c) Name of Sampler with Designation :

Al Losrs 95 w5

End of Test Report

%03
Authorised Stgnamry Authorised Signatory
(Biological Testing) (Chemical Testing) Board Analyst \
(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)
{Mrs. Nishiprava Pattnaik) (Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
(Asst. Env. Scientist) (Addl. Chief Env. Scientist)
Note:

() The results stated above relate only to the items tested.

(i)  This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.

(i)  The laboratory is not responsible for the authenticity of photocopied Test Reports.

(V)  The Test ltem will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable
Regulation.

(v)  Opinion, Interpretation, Conformance will be provided only on the customer request.

Head Office: State Poliution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakanthanagar, Unit-Vill, Bhubaneswar — 751 012, FAX :
2562822/2560955 TEL : 2564033/2563294 EPABX : 2561909/2562847 , E-mail : paribesh1@ospcboard.org Website : www.ospeboard.org
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SHTSHA CENTRAL LABORATORY
;M‘-" STATE POLLUTION CONTROL BOARD, ODISHA
- Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.org
TEST REPORT
Page 1 of 1
1. ULRNo. ! ——
2 (i). Report No. : 0S/525/08/2025 2(ii). AmendmentNo :--
3 (i) Date : 16.08.2025 3(ii) Amendment Date : -
4. Sample Submitted By : Sri K.P. Panigrahi, Field Asst,
(Name and address)  Regional Office, SPCB, Odisha, Cuttack,
(On behalf of Regional Officer, Cuttack,)
5. Reference Letter No. :2532 (RO/CTC/LAB-20) dt.07.08.2025
6. Date of sample receipt : 07.08.2025
7. Sample Description :
(i) Discipline : Chemical testing (ii) Group : Pollution and Environment (i) Sub Group : Waste water
(Biological Testing, (Water/ Pollution and Environment ) (Surface water/ Ground water/ Drinking
Chemical testing) water | Wastewater/ Effluent )
8. Analysis Starting Date-Analysis Completion Date : 07.08.2025 -14.08.2025
9. If uncertainty is desired by Customer : No
10. Analysis Results :
(Attach separate sheet if necessary)
Sl. Parameter, Standards/ Test Method
Rion Unit Reguiatory Wastewater of Cuttack City
i Others/ Aug -25/ | Others/ Aug -25/ Others/ Aug -25/
WW /1249 WW /1250 WW /1251
Wastewater of Domestic wastewater | Wastewater collected
Cuttack city of Cuttack city from drain near
discharge to discharge to railway level crossing
Kathajodi river Kathajodi river through | (No discharge from
near ABIT, CDA drain at Khannagar 33 MLD STP at
through Peta nalla Mattagajpur )
Resulits
1. : 4 4500-NH;-B followed by
Asogrenl ikrgen 50, max 4500 -NH-C, APHA, 5.04 6.16 7.84
asN (NH:-N), mgl. 23" Edn., 2017

« General standard for discharge of Environmental Pollutants. Schedule -VI (G.S.R. 422(E) dated19.05.1993
Applicable for SI. No. Others/ Aug - 25/ WW /1249 to Others / Aug - 25/ WW /1251

11. Deviation from Test Method , if any : No

12. If Sampling Conducted by the Central Laboratory, Yes/ No. - No
If Yes,

(a) Date of Sampling : (b) Method Used :

(c) Name of Sampler with Designation :

End of Test Report

Lea,tw&‘:‘ -
Amhoﬁmtsfignigo?ys B}!r. dmﬁ’wl‘t)] %() {

(Chemical Testing)

(Water/ Wastewater) (Sri Niranjan Mallick)
{Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
{Addl. Chief Env. Scientist)

Note :
(i) The results stated above relate only to the items tested.
(if) This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.
(iii) The laboratory is not responsible for the authenticity of photocopied Test Reports.
(iv) The Test Item will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable Regulation.
(v) Opinion, Interpretation, Conformance will be provided only on the customer request.

TEL: 2564033/2563294 EPABX:2561909/2562847, E-mzil:pgﬂb_gﬁ]_],_@g;ngbgm Website : www.ospcboard.org
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m FAX : 2562822/2560955
Fv"'_‘\:- TEL : 2564033/2563294
it EPABX : 2561909/2562847
E-mail : paribesh1@ospchoard.org

‘Website : www.ospcboard.org
STATE POLLUTION CONTROL BOARD, ODISHA

[DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]
Paribesh Bhawan, A/118, Nilakanthanagar, Unit-Vill,

Bhubaneswar- 751 012

(CENTRAL LABORATORY)
No. _]50(2 /  VI-SC(LEM)Misc38/2025-26 Dt __ 26 082025 ,

To

The Regional Officer,
State Pollution Control Board, Odisha,
Sambalpur

Sub: Test Report of wastewater samples collected from 40 MLD STP of M/s WATCO,
At :- Bhatra, PO :- Dhanupali, Dist: Sambalpur — reg.

Ref : Your Letter No. 4424 / VI- Lab (Misc) -13/2018-19 dt.06.08.2025
Sir,
With reference to the above cited letter, please find enclosed herewith the test report of

wastewater samples submitted to the Central Laboratory on dt.07.08.2025 by your office,
collected from 40 MLD STP of M/s WATCO, At :- Bhatra, PO :- Dhanupali, Dist : Sambalpur.

Encl : OS/ 522 /08/2025
Yours faithfully,

0SD-cum-Chief Env. Scim ist (Lab.)
Memo No. _ /50/3 / dt__ 2508 2925

Copy forwarded to the Chief Executive Officer, WATCO, Bhubaneswar for kind information.

Encl : Asabove \ M{wo g..l“l/

s 0SD-cum-Chief Env. Scientist (Lab.)
Memo No. _1460(Y /dt__ 2608 2025,

Copy forwarded to the Dr.(Mrs.)Usharani Patnaik, ACES, (S.W.M.Cell), SPC Board,
Odisha Bhubaneswar for kind information.

Encl: Asabove /
S Il

OSD-cum-Chief Env. Scienti

Central Laboratory address: Plot No.-B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
Bhubaneswar -751024 E-mail: centrallabfospcboard.org

olc
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CENTRAL LABORATORY

OSPCBICNL/F0718

201sHA A STATE POLLUTION CONTROL BOARD, ODISHA
o i Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

| 4 Bhubaneswar - 751 024

E-mail: centrallab@ospcboard.org
TEST REPORT
Page | of 2

1. ULR No. : TC127402500000892F

2 (). ReportNo.: OS8/522 /08/2025 2(ii). AmendmentNO: ........coveivenns

3() Date 16.08.2025 3(i) AmendmentDate:..................

4.  Sample Submitted By : Sri S.S Patra, Jr. Scientific Asst,

(Name and address)  Regional Office, SPCB, Odisha, Sambalpur,
(On behalf of Regional Officer, Sambalpur)
5.  Reference Letter No. : 4424 /Vi- Lab (Misc) - 13/2018-19 dt06.08.2025
6. Date of sample receipt: 07.08.2025
7.  Sample Description:
(i) Discipline : Chemical testing (if) Group : Pollution and (iii) Sub Group : Wastewater
and Biological testing Environment
(Biological testing/ ( Water/ Pollution and Environment ) (Surface Water/ Ground Water/
Chemical testing) Drinking Water/ Wastewater / Effluent )
8.  Analysis Starting Date-Analysis Completion Date : 07.08.2025 — 14.08.2025
9.  Ifuncertainty is desired by Customer : No
10. Analysis Results :
(Attach separate sheet if necessary)
Sl Parameter, Unit Standards/ Test Method Sample collected from 40 MLD STP of
No. R‘"‘E"‘TW M/s WATCO, At :- Bhatra,
o PO :- Dhanupali, Dist : Sambalpur
(G.5.R. 1265 (E
Dt.13.10.2011s} 2 Others/ Aug - 25/ Others/ Aug - 25/
WW/ 1243 WW /71244
Inlet to STP Outlet of STP
Results
1. pH - 4500-H"-B, APHA,
65-90 2 En 2017 6.7 6.9
2. | Total Suspended Solids (TSS), 2540 D, APHA, 23°
3 Biochemical Oxygen Demand 1S 3025: Part44
(BOD, 3 days at 27° C), mglL 0 (1999) 1000 “
4. | Chemical Oxygen Demand 5220 B, APHA, 23°
(COD), mgiL : Edn., 2017 2520 18
5. . 9221-8, APHA, 23"
Total Goliform (TC), MPN/100 mi . Edn. 2017 160000 79
6. | Fecal Coliform (FG), MPN/100 mi <1000 oo Lok HA, 28° 160000 <18

* Effluent discharge standard for sewage treatment plants, Applicable for SI. No. Others/ Aug - 25/WW / 1244
(No standard limits specified for sample collected from STP Inlet)

i

Yo

o7 20%€ Loery sy Tt
Authorised Signatory Authorised Signatory
(Biological Testing) (Chemical Testing) B“"" Aryaiyst l
(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)

(Mrs. Nishiprava Pattnaik)
(Asst. Env. Scientist)

(Dr. (Mrs.) Usharani Patnaik)
(Addl. Chief Env. Scientist)

(OSD-cum- Chief Env. Scientist)

(Cont..)
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L2D15HA STATE POLLUTION CONTROL BOARD, ODISHA
o Tl Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.org

TC-12740

TEST REPORT
Page 2 of 2
1. ULRNo. : TC127402500000892F
2(). ReportNo.: OS/522 /08/2025 2(ii). AmendmentNO: .............oove.
3() Date 1 16.08.2025 3(ii) AmendmentDate:.................

11. Deviation from Test Method , ifany: No
12. If Sampling Conducted by the Central Laboratory, Yes/ No - No
If Yes,

(@ Date of Sampling : (b) Method Used:
(c) Name of Sampler with Designation :

End of Test Report

Ridfauil " “f\k?&e[

L. 0% 2% \&'Ev A %UW\(' \‘)\
Authorised Signatory Authorised Signatory Board Analyst \
{Biological Testing) (Chemical Testing) (Sri Niranjan Mallick)
(Water/ Wastewater) (Water/ Wastewater) (OSD-cum- Chief Env. Scientist)
(Mrs. Nishiprava Pattnaik) {Dr. (Mrs.) Usharani Patnaik)
(Asst. Env. Scientist) (Addl. Chief Env. Scientist)
Note

()  Theresults stated above relate only to the items tested.

(i)  This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.

(i)  The laboratory is not responsible for the authenticity of photocopied Test Reports.

(v)  The Test item will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable
Reguiation.

(v)  Opinion, Interpretation, Conformance will be pravided only on the customer request.

Head Office: State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakanthanagar, Unit-Vill, Bhubaneswar — 751 012, FAX :
2562822/2560955 TEL : 2564033/2563294 EPABX : 2561909/2562847 E-mail : paribesh1@ospcboard.org Website : www.ospcboard.org
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i FAX : 2562822/2560955
ODEEE TEL : 2564033/2563294
EPABX : 2561909/2562847

E-mail : paribesh @ospchoard.org

Website : www.ospcboard.org

STATE POLLUTION CONTROL BOARD, ODISHA

[DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]
Paribesh Bhawan, A/118, Nilakanthanagar, Unit-Vlll,

Bhubaneswar - 751 012

(CENTRAL LABORATORY)
No.__ 14016 /  VI-SC(LEM)Misc38/2025-26 Dt _26 08 205~

To

The Regional Officer,
State Pollution Control Board, Odisha,
Rourkela

Sub: Test Report of wastewater samples collected from 40 MLD STP of Rourkela
Municipal Corporation constructed by OWSSB - reg.

Ref :  Your Letter No. Nil
Sir,

With reference to the above, please find enclosed herewith the test report of wastewater
sample submitted to the Central Laboratory on dt.14.08.2025 by your office, collected from
40 MLD STP of Rourkela Municipal Corporation constructed by OWSSB.

Encl : OS5/ 543 /08/2025
Yours faithfully,

OSD—cum—Chlef E:t%ﬁ <.’P(Lab)
Memo No. __[b0[F Jdt,_ 26~ 082025,

Copy forwarded to the Chief Executive Officer, WATCO, Bhubaneswar for kind
information.

Encl: As above N MW\@ /

OSD-cum-Chief Env. Scientist (Lab.
Memo No. __[ 60 [8 /dt._26+68 2025

Copy forwarded to the Dr.(Mrs.)Usharani Patnaik, ACES, (S.W.M.Cell), SPC Board,
Odisha Bhubaneswar for kind information.

Encl : As above N %
0OSD-cum-Chief Env. Scientis (Lab)

Central Laboratory address: Plot No.-B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
Bhubaneswar -751024 E-mail: centrallab@ospcboard.org

alc
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— CENTRAL LIABERATORY =

S STATE POLLUTION CONTROL BOARD, ODISHA
T Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
b\ | 4 Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.org
TEST REPORT
Page 1 of 2
1. ULRNo. : TC127402500000913F
2(). ReportNo.: OS/543 /08/2025 2(i). AmendmentNo:......coeeevveneen,
3() Date : 26.08.2025 3(i) AmendmentDate:.............ocus
Sample Submitted By : Sri Bijay Kumar Mundary, Field Asst.,
(Name and address)  Regional Office, State Pollution Control Board, Odisha, Rourkela,
(On behalf of Regional Officer, Rourkela)
5.  Reference Letter No. : Nil
6. Date of sample receipt: 14.08.2025
7. Sample Description :
(1) Discipline : Chemical testing (ii) Group : Pollution and Environment (iii) Sub Group : Wastewater
and Blological testing
(Biological testing/ ( Water/ Pollution and (Surface Water/ Ground Water/
Chemical testing) Environment ) Drinking Water/ Wastewater / Effluent )
8.  Analysis Starting Date-Analysis Completion Date : 14.08.2025 - 19.08.2025
9.  If uncertainty is desired by Customer: No
10.  Analysis Results :
(Attach separate sheet if necessary)
sl Parameter, Unit Standards/ Test Method Samples of 40 MLD STP of Rourkela Municipal
No. Regulatory Corporation constructed by OWSSB
G.S I:.rthia (E) Mg~ W/ 1?8? e
DL13.10.2017) * Ll .
40 MLD STP outlet of 40 MLD STP inlet of
Rourkela Municipal Rourkela Municipal
Corporation constructed | Corperation constructed
by OWSSB by OWSSB
Results
1 H
¥ 6590 %# APHA, 23" 75 72
2. i
;cgi Suspended Solids (TSS), <100 gﬁ;ﬂ go:fm 234 <100* 430
3. | Dissolved Oxygen (DO), mg/L A %m# 32 <03*
4. | Biochemical Oxygen Demand :
(BOD, 3 days at 27° C), mg/L % e i i 37 0
5. | Chemical Oxygen Demand 5220 B, APHA, 23"
(COD), mg/L * Edn., 2017 <0 Tan
6. | Total Coliform (TC), MPN/100 9221-B, APHA, 23° 60000
ml g Edn, 2017 <18 !
7. .-Fn?ml Coliform (FC), MPN/100 S Q21 APHA, 2 <18 160000

* Effluent discharge standard for sewage treatment plants, Applicable for SI. No. Others/ Aug - 25/WW / 1287
{No standard limits specified for sample collected from STP Inlet)

# BDL values as specified by CPCB vide letter No.7065 dt.28.09.2020

ofos !
2;,;,9.1»1’5‘ qufg}% ‘ % ;h\qw r
Authorised Signatory Authorised Signatory B = d An (Lﬂ_\g r";
(Biological Testing) (Chemical Testing) aard Analyst
(Water/ Wastewater) (Water/ Wastewater) (Sri Niranjan Mallick)
(Mrs. Nishiprava Pattnaik) (Dr. (Mrs.) Usharani Patnaik) (OSD-cum- Chief Env. Scientist)
(Asst. Env. Scientist) (Addl. Chief Env. Scientist)

(Cont.)
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OSPCB/CNLI/F0718

o CENTRAL LABORATORY
—_— STATE POLLUTION CONTROL BOARD, ODISHA

ikl Plot No. B-59/2 & §9/3, Chandaka Industrial Estate, Patia,

- Bhubaneswar - 751 024

E-mail: centrallab@ospcboard.org
TEST REPORT
Page 2 of 2

1.  ULRNo. : TC127402500000913F

2(). ReportNo.: OS/543/08/2025 2(ii). AmendmentNo: .......oocevvvine

3() Date . 26.08.2025 3() AmendmentDate:..................

11. Deviation from Test Method , ifany: No
12. If Sampling Conducted by the Central Laboratory, Yes/ No - No
ifYes,

(@) Dateof Sampling : (b) Method Used:
(c) Name of Sampler with Designation :

End of Test Report

Pl W—vﬁg M,.

VTE
Authorised Signatory Authorised Signatory
(Biological Testing) (Chemical Testing)
(Water/ Wastewater) (Water/ Wastewater)
(Mrs. Nishiprava Pattnaik) (Dr. (Mrs.) Usharani Patnaik)
(Asst. Env, Scientist) (Addl. Chief Env. Scientist)

Ml e

(Sri Niranjan Mallick)
{OSD-cum- Chief Env. Scientist)

Note:
i) The results stated above relate only to the items tested.

i)  This reportshall not be reproduced in full or in part without written approval from the Incharge of the Central Laboratory.

(i) The laboratory is not responsible for the authenticity of photocopied Test

Reports.
) The Test ltern will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable

Regulation.

(v)  Opinion, Interpretation, Conformance will be provided only on the customer request.

Head Office: State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakanthanagar, Unit-VIl, Bhubaneswar — 751 012, FAX :
0562822/2560055 TEL : 2564033/2563294 EPABX : 2561909/2562847 E-mail : paribesh1@ospcboard.org Website : www.ospcboard.org

(i)
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